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 SHRI  8.  ?.  MAURYA  :  I  introducet  se

 the  Bill.  आम  में  लगे  हुए  हैं,  पत्रकारों  की  जो  सर्भान्वत

 12.7} brs.
 नन

 एजेन्सी  है  वे  जिस  कार्यकुशलता  भर

 STATEMENT  RE.  BRAITHWAITE  दक्षता  से  काम  कर
 रही  है-मैं  आपके  माध्यम

 AND  COMPANY  (INDIA)  LIMITED  से  उनको  साधुवाद  देता  हूं  धन्यवाद  देता
 (ACQUISITION  AND  TRANSFER  OF

 ह,  क्योकि  जिसे  नाजुक  समय  से  हम  गुज़र
 UNDERTAKINGS)  ORDINANCE,  1976.  a  le

 SHRI  B.P.  MAURYA  :  I  beg  to  lay  रहे  हैं.  उसको
 देखने  हुए  यह  बहुत  आवश्यक  है

 ‘on  the  Table'an  explanatory  statement  fr  हम  सामान्य  से  सामान्य  व्यक्ति  के  पास

 (Hindi and  Enghsh  versions)  giving  reasors  सहो  समाचार,  सभ्य  से  ओतप्रोत  समाचार
 for  immediate  legislation  by  the  Braith-

 पहुंचाकर  दस  एजेन्सी  का  कार्य  पूरा  करें  |
 waite  and  Company  (India)  Limited

 काम  बहुत  बड़ा  है,  समचार  को  राज  यह (Acquisition  and  Transfer  ज  Undertak-  क  य

 ings)  Ordinance,  1976.  [Placed  in  library  जिम्मेदारी
 निभानी  है,  लेकिन

 See  No.  LT-11160/76}.  इस  के  लिए  उसके  पास  पर्याप्त

 12.08  hrs  ;  सधन  नहीं  हैं।  इस
 बात  को  सरकार

 SUPPLEMENTARY  DEMANDS  स्वयं  भी  स्वीकार  क्त.  है कि  समाचार  को

 1976-77—Contd.  >
 MR.  SPEAKER  :  The  House  will  भें  हो  रहे  विकाम  के

 में  पूरी  जानकार
 A

 now  take  up  the  further  discussion  and  जनता  तक  पहुंचाने
 के  लिए  आने  कार्य

 voting  on  the  Supplem-ntary  Demands  का  ज्यादा  से  ज्यादा  विस्तार  कन,  हैं
 for  Grants  in  respect  of  the  Budget(G-neral)  अपने  संवाददाताओं  को  अविलम्ब  विश्व  के
 for  1976-77.  The  time  allotted  is  3  hours,  ्  ्
 time  taken—1  hour  5  minutes  and  the  ba-  सभी  नाजुक  क्षत्र  में  मंजना  होगा

 जहा  घटना

 lance  is  1  hour  55  minutes.  होती  रहती  हैं  -  डस  दृष्टि  से  तमाम  गुट-
 Shri  Ramsahai  Pandey  to  continue  his  निर्पेक्ष  देशों  को  समाचार  एजेन्सियों  का  पूल

 specch.  बनाना,  उन  में  आपस  अधिक  से  अधिक
 आ  राम  सहाय  ५४  (राजनंदगांव)  :  योगदान  हो--इस  दृष्टिकोण  से  इन  देशों  के

 आमन,  कल  अनुदानों  की  पूरक  मांगों  के

 समर्थन  के  संदर्भ  में  मैंने  “समाचार”  एजेन्सी

 की  स्थापना  का  स्वागत  क्या  था  लेकिन  जो
 साधन  “समाचार  एजेन्सी  को  दिये  गय  हैं,
 10  लाख  रुपए,  मैं  समझता हूं  जो  दायित्व

 सूचना।  मंत्रियों  क.  एक  सम्मेलन  पिछने  जुई
 मास  में  यहां  सम्पन्न  हुमा,  जिसके  फैसला  को

 कोलम्बो  में  सम्मन  हुए  गुटनिरपेक्ष  देशों  के

 सम्मेलन  में  अड़ो  सराहना  हुई  इसका  एक

 उद्देश्य  यह  भो  था  कि  हम  एक  ऐसी  एजेन्सी
 भोर  जो  कार्य  क्षेत्र  निर्धारित  किया  गया  है  का  गठन  करें  जो  अन्तर्राष्ट्रीय  अगत-जीवन में
 उसको  देखते

 हुए
 वह  बहुत  कम

 है।  “समावार
 हमारी  नीति  कोहमारे  जीवन  का  हमारे  दर्शन

 एजेन्सी  ने  अपने  प्रतिवेदन में  25  लाख  रुपए  को,  हज़ारों  प्रतिक्रिया को  सहो  पं  ग  से  प्रस्तुत

 तुरन्त  देने  की  मांग  की  थी,  उसके  आधार  पर  धारे  पश्चिमी  समाचार  जगत  ने  हमारे  देश
 10

 लाख  रुए  दिए  गए  हैं  जब
 कि  इम  ोजोतस्वीर भव  तक  दुनिय  के  गुटनिरपेक्ष

 समाचार  एजन्सी  पर  बहुत  बढ़ा  राष्ट्रीय
 भर

 देशों  के  सामने  प्रस्तुत  को  ई,  वह  सव  सच्चाई
 अन्तर्राष्ट्रीय  दायित्व  आ  गया  दै।

 से  बहुत  दूर  रहो;  इसलिये  कि  उनका  दृष्टिकोण
 #  आम  कचर  का  स्थापन  के  आद  हमेशा  आपनिअेगवादी,  कालोनियलवादी

 शिन  योग्यता  से  हज़ार  मंत्रालय  भीर  हमारे  रहा  है  यह  बड़ा  चंलेन्अज  हमने  स्वीकार

 मंत्रो  जो-शे  विद्याचरण  जी  शुक्ल--इन  सम
 किया  है-हेम  ऐसे  देशों  का  एक  संगम

 १  Introduced  with  the  rec  »mmendation  of  the  presidemt.  conte  *



 क

 ्
 क

 सम्मेलन  मैं  फिया
 i  चमकी  सराहना ह

 ! बनायेंगे -प्मीचा र
 संगम

 जो  सेंत्ांवारों

 के  आदन-प्रदान:के
 साथ  राय  चि सव में  एक

 ऐसी  चित्र  प्रस्तुत  रेंगे  जो  पैकर्ड  पर

 आधारित  होगा।  लेनिन  इसके  लिये  हमें  एक

 बड़ा  मोर्चा  लेना  होगा।  मी  आनी हैं--

 अमरीक,  ब्िटेग:  श्र  कान्स  दिक  ए  कमोजर

 और  जिन  संवाददाता  अनर्राष्ट्रौय  क्षेत्रों

 में  फैने  हुए  हैं,  उनकी  तनना  में  टमारा  एजेन्सी
 को  काम  करता  हैओर  उप  लक  जैनेन्जेज

 का  मना  करना  है  जो  आए-दीप  सारो

 छवि  को  विचारने  हैं  हमारे  शायद  5-7

 अमीनिधि  ही  बाटर  होंगे,  जहां  क  ममेरी

 जानकारी  है-एफ  यूनाइटेड  नेशंज  में  है,

 जो  अपराग  के  गया ज़ार  भी  भेजने  हैं,

 एफ  फांद में है, एगा में  है  एग  ब्रिटेन में है, में  है, एफ  कोलम्बो

 में  है,  एफ  काठ नाडु  में  है नग इम  न  से

 “व  सिलाहर  5  या  7  प्रतिनिधि हैं,  जज  कि

 श्ावश्यया  इस  वात  की  है  फि  हमारे  अधिक  से

 अधिक  संवाददाता  अन्तर्राष्ट्रीय  क्षेत्रों  में  और

 खास  तौर  से  उन  देशो  में जटी पप,चार  घड़े

 जाते  हैं,  जहां  छविधियाड़ी  जाती  है-रखे

 आयें  अभी  कोनों  में  श्रीमती  इन्दिरा

 गांधी  ने  पश्चिमी  देशों  के  जो  समाचार

 प्रकाशित  होते  हैं  उनको  उद्धत  फलने  गए
 स्पष्ट  णब्दां  में  कटा  कि  उन  को  भोगनी
 को  देख  फर  नन्हे  दुख  होता  है  और  जिसका

 समर्थन  सारे  रेशों  ने  फ्री-हमको  रूस  के

 माथ  मेरी  है  इस  को  जानकारी  सारी  दुनिया

 को  है  लेकिन  पश्चिमी  देशो  ने  हमारी  और

 रूस  की  मंत्री  को  एक  मेनिक  संधि  उहा

 और  पाकिस्तान  की  सैनिक  संधि  की  तुलना  में

 उसको  रखने  फा  अगस्त'  किया  जि

 स्पष्टीकरण  श्रीमती  इन्दिरा  गांधी  ने
 कोलम्बो

 है।

 ऐसे  ऐसे  समाचार  पश्चिमी  देशों  में  प्र  शित

 होते हैं  जिस  का  सच्चाई के  साथ  कोई  सम्बन्ध

 नहीं होता  है.  उससे  बहुत  दूर  होते  हैं  इस
 प्रकार के  सेना चार  प्रकाशित  हुएं  हैं  कि

 भारत  की  सड़कों  पर  टोकें  घूम  रे  हैं  दिल्लो

 “की  तड़कों  प्र  टैक्स  धूम  प्हेहे  कहाँ  घूम
 *

 "5,  कहाँ  उन  का  मोर्चा  लेगा  हा  है

 उर  पा
 नहीं

 है

 oo  परी  यहां  पूर्ण  शनि है  संयत  डो  है
 'हमारी:  समाचार  एजेन्सी  कु्तायूर्व,  काम”

 कर  सही  है।  मैं  चाहता हें  कियारेदार  को
 न्फ्च्चो  बातो  को  शिष्ट  लाता  सका  ऐक्य  दर्शन

 उनको  दिया  जाए  ताकि  बे  तोड़  अरोड़  सर  1
 समाचारों  को  प्रकाशित  न  करें।  किसी

 सी देश  के
 लिखारियों  को  लांछित  त  गया  च्

 किसी  भी  देश  को  छवि  को  विश  फा

 काप्रगासनड़ीं  होता  चाहिये  ।  दिल्लो
 में

 हुए  गुम्मेजत  जिया  उद्घाटन  से  प्रधान”
 मंत्री  जो  ने  फिया  था  भोर  जिसमें  गवार '

 संगम  बताने  को  सिर्काशरति  को  गई
 थो  और

 जिस  सम्मेलन  में  सरोज  चालों  देशों  के

 मंत्रियों  और  अधिकारियों  ने
 भा

 ना  था
 कोलम्बो में  हो  हे  सम्मेलन  में  जिनमें  8085

 देश  भाग  ले  रहे  हैं,  उसका
 स्वागत  निया  है

 दिल्‍ली  में  जो  सम्मेलन  हुआ  था  उप कि

 हमारे देग  ने  तारकोल  यी  ।  उप  सम्मन नें

 बड़ी  भूमिका  हारे  देग  ने  अदा  को  अतर

 80-85  देशों  के  मंत्रियों  और  अधिकारियों

 इस  प्रकर  के
 गस

 समाचार  में  प्रकाशित  होने  'हैं  श

 इत,

 4
 ा

 'नेक  स्वर  से  गया वार  संगम  बके  को

 स्वागत  किया  है।  72

 अच्छा

 समाचार  देने  को  प्रति  को  बड़ावा  पमितेगा

 इसमें  समाचार  गड़े  नहीं  जायेंगे  वलिक  जो

 ठीक  समाचार  हो  सच्चे  महाजन  हों.

 वही  दिए जाएंगें  ।  विकास  के  संदर्भ  7

 लोकतंत्र  के  संदर्भ  में  जन  के  कष्टों
 डग

 के  सम्बन्ध  में  जो
 ऊठभी

 समाचार
 होग  वै.

 ठीक  ठीक  दिए  जाएंगे -  जलन
 अ  म

 ञ  सक
 A me

 उड़ा  हो  गुमराह  है

 मैं  प्रार्थना  करवा हू ंफि  सको  रॉफी
 को

 बनाने
 के  निए  आर  उदारताएरक  इंची

 पैसा दें
 दमे

 लाख
 रुपये  को

 जो  आपने

 व्यवस्था
 को  है  वह  अहुत

 थोड
 है  [इसमें

 1800  कर्मचारी हैं  ।  ये
 श  ब्रा बेट

 करते  हैं
 ।  इन  में

 अ
 पत्रकार  हैं

 “और  बाके  टैक् नो कन (डिड  हैं  उनकी ि

 के बारे  उनके  पमावमंद्  के  बारे  में

 4 a  2

 ओमवेश  है  इसके  दारा  सत्ते

 4

 द



 A ae  a  a  er gy

 Heaporlead con)
 द

 ी विचारो  के  साथ  परिवर्तनशील  समर  को

 द  देखते  हुए  अपने  आपको  ये  ढाल  सकें  और  बड़ो

 अच्छी  गति  से,  निष्ठा  से  अपना  रप  कर

 “सके।  इस  वास्ते  यह  जरूर  है  फि  शाप

 उनकी  सुख  सुविधाओं  को  भो  प्राथमिकता

 »  दें,  उनका  भी  आप  ध्यान  रखें।

 -  हमारे  यहां  एक  हिन्दुस्तान  टेलोप्रिटज

 मद्रास को  कम्पनी है  जो  टेलीरपरिटज  बातों

 है।  हमारा  आप्रेशन कसे  होता  है।  नी  दस

 आशाओं  में  समाचार  भेजे  जाते  हैं,  समाचार

 एससी  के  माध्यम  से  जिस  में  से  साफ  प्रति-

 शत  तो  हिन्दी  और  अंग्रेजी  में  और  शेष  40

 प्रतिशत  गिराने.,  जाबी,  तेलगू,  उर्दू,  बंगला,

 “असमिया अदि  भाषाओं  में  भेजे  जाते  हैं।

 हमारे  पास
 गलीरप्रिटर  मशीन  बहत

 कम  हैं।

 150 के  करीब  है जिनमें  भाधी  किराये  पर

 'सरकार ने ले  रखी  हें।  हम को  आवश्यकता

 'दोसोकेकरीबकोहै।  एक  मशीनरी  कोमल

 कम  से  कम  दस  हजार  होती  है।  ये  उपलब्ध

 नहीं  हैं।  आप  आज  भा
 र

 प्लेस
 करें

 तो
 पता

 7  नहीं  कंब  मिलेंगी
 ।  इसकी  ओर  भापका

 ध्यान  जाना  चाहिये  1

 rh.
 इस एजेंसी को  एजेंसी

 को  आपको  बढ़ाना

 होगा  अगर  भाप  चाहते  हैं  कि'  अन्तर्राष्ट्रीय

 क्षेत्र  में  यह  मोर्चा  लेने
 को

 स्यिनि  में  हो
 ।

 देश  के  अन्दर  काम  करने  वाले
 जो

 संवाददाता

 हैं जो गांवों  में  और  छोटे  लाउंज  में  हैं  जिनको

 हम  स्ट्रक्चर कहते  है,  उनको  काम  करने  का

 मौका.  देना  होगा।  उनका  काम
 आज

 बन्द

 पडा,  देवी,  समचार  भेज, नहीं  पाते  है। a

 यह  जो  नेटवर्क  है  इसका  स्कैनिंग  होना  था।

 कसन  हमने

 न् ह प्रतिवनख,र  दिया है,
 उन  से  जो

 सम्बन्धित

 «थे  उनकी  न  कीर्ति  को,  “योजना

 3  “बनाई  मई  सीलिंग  नहीं  हुआ,  I,  इसका
 si

 ate
 यह

 दै,
 कि  समाचार  भाने  अभी  भी

 ay

 aust :  20,"1076- con

 नद, द  “मापको ंइसक  सम्बन्ध  में-दुत  कदम

 उठाने  चाहिये
 सेक्रीन

 करके  समाचार
 की  एजेंसी  को  मापकों,  बढ़ाना:  चाहिये,

 ,  संग चार  एजेंसी  जो  देश  भर  में  फेली  हुई  है,
 जितने  भी  समाचार  पव  हैं  उनको  धंच्छी

 तरह से  सम्भालने  के  लिए,  उनकी  देखभाल

 करने  के  लिए,  उनको  समाचार  देने  के  लिए,

 इसको  अपने
 अतिनिधि  नियुक्त  करने  के  लिए

 जीतते  पैसे  की  जरूरत  है;  वह  आपको  देना

 चाहिये  ।  इसको  पैरा  बहुत  कम  दिया  जा

 रहा है।  इस  एजंसी ने  25  लाख को  मांग

 तीर्थ  और  आपने  दस  लाख  स्वीकार  किया

 है।  मगर  आपको  गुटनिरपेक्ष  देशों  का

 प्रतिनिधित्व  करना  है,  जो  भूमिका  आपने

 दिल्लो  में  अदा  की  है,  उसको  बनाये  “रखना

 है  तो  आपको  करोडो  रुपये  की  आवश्यकता है।
 कम  मे  कम  ए  करोड़  रुपया  तुरन्त  दीजिये

 और  इसके बाद  धीरे  धीरे और  रुपये  देने  का

 प्रावधान  कीजिए।  यह  बात  सही  है  कि  जानने

 भी  गुटनिरपेक्ष  देश  हे  वह  प्ाधुनिकं  साधनों

 मे  परिपूर्ण नहीं  हैं,  लेकिन  चूकि हम  उसमें

 लीडिंग  कंट्री  है,  हमारे  ऊपर  दायित्व  है,

 तो  यह  जो  एक्सचेंज  आफ  न्यूज़  होगा  इसमें

 सारे  गुटनिरपेक्ष  देश  हमारी  तरफ  बंडी  उम्मीद

 से  देख  रहे  हैं।  इसलिये  कहीं  ऐसा  नहों

 कि  हमारा  लक्ष्य  इसलिये  डिलीट  हो  जाय

 कि
 हमारे  पास  पैसा  नहीं

 है,  यां  पैसे  दिये  नही

 "गये  हैं।

 भव  मैं
 इस  विषय  मे  डेट  कर  फ़ैमिली

 प्लानिंग  की  तरफ़  भाना  चाहता  हूं
 ।

 इसमें

 आपने
 500

 लाख  रु०  का  प्रावधान  किया  है।

 आपने  पहले  से-  इंसेंटिव  की  दर
 बढ़ा

 दी  है

 अब  भाप  75,  100,  150  रु०  इंसेंटिव
 के

 तौर  पर  लोगों  को  देंगे,  इसका  अच्छा  अमर

 होगा  |
 भेरी  राय में  यह

 एक  ऐसा  काम  है

 जिसको  प्राय रिटी'  देनी,चाहिंये;  योकि
 संसार

 को  गणना के  अनुसार  2000  ए०  डी०  नें

 गरी

 भा वादी इसी  अनुपात  से  बढ़ती

 रमा,
 भोर  हर  साल-हम  एक  आस्ट्रेलिया

 को

 के
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 जन्म  देते  गये,  दोहरी  आबादी  roo  हरड़

 हो  जायगी  और  सारे  संसार  की  800  करोड़

 हो  जायगी।

 अध्यक्ष  महोदय  :  800  नहीं  बल्कि

 8,000 करोड  संसार  की  आबादी हो  जायगी।

 आ  राम  सहाय  पांडे:  मान्यवर, यह  बड़ा
 कठिन काम  है।  जनसंख्या बढ़ता  जा  रही  है,
 धरती  सीमित  है  भोर  साधनों  के  लिए  समुद्र
 के  तल  में  जाना  पड़ेगा  ।  लेकिन  उसकी  भी

 एक  सीमा है।  अतः  जब  तक  इसको  नियंत्रित

 जड़ों  करेंगे,  इस  समस्या  का  समाधान

 नहींइडेगेऔर  एक  आन्दोलन  के  माध्यम  से  इस
 काम  को  नहीं  करेंगे  तब  तक  काम  नहीं  होगा
 और  अन्त  में  प्रश्  आ  जाता  है  पैसे  का,
 जिसका  सम्बन्ध वित्त मंत्री  जीऔर  सुशीला  जी

 से  है।  हमारी  उप-मंत्री  महोदया  स्माल

 सेविंग  का  बड़ा  अच्छा  काम  करती  हैं,
 महिलाओं से  इस  योजना  में  खूब  पैसा  लेती  हैं
 इसलिये  मेरा  सुझाव  है  कि  जो  स्माल  सेविंग
 में  पैसा  आये  वह  फैमिली  प्लानिंग  में  लगा
 दिया  जाय  ।  कहिये,  सुशीला  जी,  आपको

 यह  सुझाव  स्वीकार  है?  कितनी  अच्छी

 राय  मैंने  दी  है  ?  इससे  देश का  भविष्य
 समन्वित  हो  जायगा और  यह  काम  वार

 शूटिंग  पर  होना  चाहिये  t  यह  नहीं  कि
 500  लाख  रुपया  आपने  दे  दिया  ।  इससे

 कुछ  नहीं  होने  वाला  है  ।  हमको  लोगों  में

 चेतना  पैदा  करनी  है  देश  को  आबादी  के  प्रति 1
 लोगों  को  बताना  है  कि  इतनी  आबादी  को
 हेम  नहीं  खिला  सकेंगे,  भर  बढ़ती हुई  आबादी
 संजो  भय को  स्थिति  पेदा होगई  है इससे  हमको
 बचाना है।  इसलिये कम  से  कम  भाप  हमारी
 राय  को  गगन  लीजिये  आप  मन  लेंगी  तो
 सुब्रह्माण्यम  साहिब  भी  मान  लेंगे  ।

 अध्यक्ष  महोदय:  भागने जो  800  करोड
 हा  था.

 वह  ठीक  है।  8000
 करोड़

 की

 व्या  सही  नहीं' Af
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 शी  राम  सहाय  पारे:  साधनों  को  देखते

 हुए  जो  20  सपत्नी  कार्यक्रम  का  आहवान
 हमारी  प्रधान  मंत्री  जी  ने  दियाहै
 और  चार  सूत्री  कार्यक्रम  द्वारा  हमारे  कुशल

 युवा  नेता  श्री  संजय  गांधी  ने  देश  का  ध्यान

 आकर्षित किया  है  उसके  लिये  मैं  उनको

 साधुवाद  देता  हुं  |  हमें  आशा  हैकि  श्री

 संजय  गांधी  के  कुशल  नेतृत्व  में  जिस  गति  के

 साथ  यह  आन्दोलन चला  है  और  जिस  उद्देश्य

 और  लक्ष्य  के  साथ  उन्होंने  आह्वान  किया है
 वह  अपश्य सफल होंगा । सफल  होगा।  परिवार

 नियोजन  के
 सम्बन्ध  में  इस  प्रसर  रा  आवाहन  शायद

 किसी  ने  नहीं  किया  ।  वह  हमारा  एक  ऐसा

 सूत्र  बच  गया  है,  जिसके  माध्यम  से  हमारी
 आबादी  कम  होगी  ओर  हमारा  भविष्य

 सुरक्षित  होगा।  लेकिन  जिस  प्रकार  पैसों  की

 कमी  के  कारण  समाचार  एजेंसी  के  सम्बन्ध  में

 हमारे  उद्देश्य  की  पूर्ति  में  बाधा  उतन्न  होने

 की  आशंका हो  सकती  है,  कहों  वैसी  स्थिति

 परिवार  नियोजन की  योजना  के  विषय  में

 न  उठ  खडी  हो,  जिस  के  लिए  हमने  देश  में

 जागरूकता और  चेतना  पैदा  की  है।  सरकार

 को इस  नियोजन  के  लिए  पर्याप्त  धनराशि

 का  प्रावधान  करना  पड़ेगा  ।

 विभिन्न  मंत्रालय  जिस  कुशलता  के  साथ

 काम  कर  रहे  हैं  उस  को देखते  हुए हम  इन

 मांगों  को  अपनी  स्वीकृति  देने  के  लिए  तयार

 हैं,  लेकिन  मंत्री  महोदय  मेरे इस  सुभाव  को

 भी  स्वीकृति  दिलायें  कि  स्माल  सेविका

 का  सारा  पैसा  परिवार  नियोजन  के  कार्य

 में  लगाया  जाये  ।

 SHRI  SHYAM  SUNDER  MOHA-
 PATRA  (Balasore);  While  support-

 ing  the  Supplementary  Demands  for.  Grants

 1  have  only  to  impress  on  you  that  the

 country  is  going  from  strength  to  strength
 ‘every  year.  Only  five  days  ago,  We  cele-

 brated  our  Independence  Day,  and

 naturally  there  is  a  rethinking  as  to  how

 much  we  have  achieved  during.the  -last  27
 ९

 years.  के;  a
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 I  have to  bring to  yournotce  one  fact.

 Agricahure  and  irrigation  is  the  lifeline  of
 India’s  progress.  It  18  a  matter  of  great
 satisfaction  today  for  60~crore  Indians  that
 we  have  probably  crossed  those  hurdles
 which  brought  us  in  confrontation  with
 difficult  situations  two  or  three  years  ago.
 Today  we  have  probably  a  stock  of  17

 milion  tonnes  of  foodgrains  in  our
 country.  I  do  not  know  whether  it  1s  &
 buffers  stock,  but  it  1s  a  matter  of  great
 Satusfacnon  that  with  thus  reserve  stock  We
 can  cross  any  flood  or  drought  situation

 A  glance  through  the  Report  of  the
 Ministry  of  Agnculture  and  Irngation  will
 show  that  weather  condivons  ‘during
 January-February  1976  have  proved  to  be
 beneficial  and  in  case  weather  condinons
 during  the  remaining  part  of  the  season
 remain  favourable,  production  of  rab
 crops  may  also  regsuster  a  substantialincre-
 ase  over  the  previous  year’  It  1s  true
 that  India  being  an  agricultural  country
 has to  depend  on  the  monsoon  and  there
 will  be  vagaries  of  nature  There  will  be
 floods  or  drought  11  some  part  or  other
 of  the  country  every  year  है (अ  may  be  as
 in  Kerala  where  we  have  drought  in  some
 Parts  and  floods  in  some  other  parts
 But  the  overall  situation  of  agriculture  and
 food  in  the  country  1s  very  good  =  That  is
 थ  matter of  great  Satisfaction  to  the  people

 In  this  connection,  I  must  say  some-
 thing  very  perunent  to  my  State,  Orissa
 Orissa  1s  an  agricultural  State,  and  35
 Gandhi:  said,  the  poorest  of  all  the  States
 in  India.  It  has  so  many  projects
 to  be  taken  up  I  comefrom  North
 Orissa  where  there  is  the  Subarnarekha
 Proyect  Wiuch  has  been  passing  through
 almost  every  Mimisery  during  the  last  ten
 years.  Now  probably  1  13  pending  with
 the  Planning  Commission.  Babu:  will
 agree~perhaps  he  has  seen  the  file—st  15
 an  inter-State  project  to  be  finalised
 between  Bthar,  West  Bengal  and  Orissa.
 Although  the  Chef  Mimsters of  Orissa  and
 Bshar  have  agreed  to  the  neoterr,  the

 angyey  1078  sat  prey

 ह...  of  the  ‘Minister  oa  if
 West  ‘Bengal  is  yet ७  come  है  have  no
 doubt  that  through  Rabuji’s  intervention
 and  good  offices,  the  signature  of  the  Chief
 Muster of  West  Bengal  will  be  obts:ned.
 If  that  1s  done  and  the  project  15  taken  up,
 this  mulu-purpose  project  is  goingto  bring
 Prosperity  not  only  to  10  lakh  people  in
 Orissa  but  to  a  large  number  of  people
 in  Bihar  in  the  upstream  of  Subranarekhe
 who  are  suffering  due to  floods  it  will  also
 bring  prosperity to  alarge  Section  of  people
 in  the  Midnapur  district  of  West
 Bengal  who  have  suffered  during  the  05
 5०  years  and  have  come  to  call  Subar-
 narekha  as  a  river  of  sorrow

 The  emergency  has  brougtt  a  lot  of
 good  to  the  country,  because  for  the  first
 tume  probably  everything  has  been  electri-
 fied,  everything  1s  भा  gear  and  every
 individual,  night  from  top  to  bottom,  1%
 trying  to  devote  his  energy  in  a  Spirit  of
 dedication  to  the  service  of  the  country
 so  that  the  country  may  prcgress

 We  all  know  that  the  rural  people  depend
 on  banks  Here  I  want  to  say  some-
 thing  about  the  functioning  of  banks.
 When  banks  were  nationalised,  1t  Was
 probably  considered  by  the  people of  India
 asthe  *magnacarta’of  the  peopleof  India.

 The  people  of  India  thought  that  after
 nationalisation  of  the  banks  prosperity
 would  come  round  the  corner;  the  mayor
 components  of  our  Prime  Munister’s
 twenty  pomt  economic  programme  are  for
 I  ameliorating  the  econcmic  condiuons  of
 the  vulnerable  sections  of  society  The
 different  items  of  she  programme  should
 be  enabled  to  move  forward  with
 the  flow  of  credit  from  branks  as  an
 engine  of  econonuc  growth  so  that  small
 investments  can  Be  made  Selfreliant  and
 producnve.  But  the  managers  in  s¢me  of
 the  banks  are  not  dedicated  to  abe
 spirit  of  serving  the  people,  nor  sre  they
 atuted,  fo  the  spirit  of  emergincy;  they
 have  not  inhaled  the  spirit  OY
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 tion  and  ‘because  of  those  reasons,  it  has

 become  a  failure  because  the  common

 people,  gereral  people  are  not  feeling  that

 the  banks  are  for  them  and  are  not  for

 Birlas,  Dalmias,  Jains  and  Goenkas  and

 other  people  from  the  upper  Strata.  Wren

 acommon  man  goes  to  the  bark  ke  is

 frowned  upon.  When  bar:ks  were  1n  the

 private  sector,  service  was  ८8519  avail-

 able.  Bureaucrats  now  feel  that  they  are

 highbrows  and  chief  patrons  and  they  are

 controlling  the  banks.  1  have  written
 numberless  letters  to  the  Deputy  Minister
 about  this  and  I  have  also  asked  that  a

 bank  manager  be  transferrec.  I  fee]  that

 a  maciinery  has  to  be  evolved  and  some

 action  should  be  initiated  so  that  the  ba  k

 managers  should  feel  during  the  emergency
 that  they  are  equal  to  people  0  come  to

 them  for  relief,  for  money  ;  other-

 wise  the  poor  peasants  will  not  benefit.

 I  have  been  elected  chairman  of  the  co-
 ordination  committee  of  the  northern  zone
 for  the  State  Bank  of  India.  There  is
 victimisation  in  the  State  Bark  of  India.
 ‘There  are  persons  like  Mr.  Goel,  Mr.

 Rangachary  andothers.  I  do  not  know
 them.  [here  are  employees,  Workers

 working  till  9  p.m.  in  the  night  and  they
 do  not  get  any  overtime;  it  is  not  even
 allowed  to  enter  itin  the  register  that  they

 are  Working  for  so  many  hours  extra.  I

 asked  Mr.  Balasubramaniam,  additional

 secretary  to  get  in  touch  with  Mr.  Goel,
 so  that  he  could  talk  to  me  about  this;
 Mr.  Goeldid  not  care  to  talk  to  me  and  he

 tells  the  workers:  way  should  I  talk  to  a

 Member  of  Parliament?  This  is  his  atti-

 tude  १०  WorkerS.  ThoSe  workers  and  the

 employees  who  work  in  the  banks  are  the
 backbone  of  nationalisation  and  they  are  to
 deliver  the  gcods,  not  the  managers  or

 G.4scerRarg  charis,  The  Hon.  Mi.  i-ter
 should  try  to  find  out  the  grievance  of  the

 employees;  he  should  know  whether  they
 feel  oppressed  and  whether  they  have  any
 complaints  or  submissions  to  make  to  tle

 governnent.  Some  machinery  should  be
 found  cut  to  do  that;  they  should  not
 merely  depend  upon  the  report  of  the
 branch  ज  divisional  manager  or  other
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 p*rsons  atthctop  level.  As  atrade  tinion-
 ist  I  know  that  the  poor  people,  the  pea-
 Sants  and  the  workers  cor.stitute  the  back-
 bone  of  our  Society  and  they  are  behind
 the  Prime  Minister’s  20  point  economic
 programme,  they  are  behind  the  Congres
 Party  and  not  the  police  nor  the  bureau-
 crats  nor  officers  who  are  there  only  to
 take  a  lion’s  share  of  the  good  that  ccmes
 out.

 During  the  emergency,  we  have  tried
 to  find  out  the  condition  of  the  workers  in
 the  industries.  As  a  trade  unionist,  I  feel
 that  the  workers  have  lost  their  bonus.
 Tey  do  not  mind;  they  feel  that  they  have
 to  contribute  to  the  success  of  the  plannirg
 and  that  they  as  workers  can  contribute
 somet’  ig  financially  and  also  physically
 by

 t
 ee

 labour;  they  have  stated  support-
 ing  tc  plan  of  the  Prime  Minister,  unlike
 some

 e.  gineers  or  top  brass  of  the  manag- erial  class.  There  is  a  grievance  every-
 Were,  in  all  the  steel  plants  in  the  indus-
 trial  installations  and  everywhere.  The
 workers  have  no  access  to  government.
 Thre  managerial  class  has  been  empowered
 with  so  much  power  in  emergency  that  if
 in  their  opirion  there  is  any  type  of
 insubordination  by  any  worker,  he  will  mee
 with  summary  dismissal  from  the  job.  In
 the  Southeastern  Railway,  I  krow  that  on
 flimsy  grounds  twenty  ticket  collectors  had
 been  removed.  1  come  from  the  steel
 plants  area  and  I  am  connected  with  steey
 plants  unions;  the  managers  in  the  steel
 plants  are  having  such  repressive  measurcS
 that  it  is  difficult  for  the  wokers  to  feel  that
 they  are  part  of  the  installation.  They
 are  giving  premature  retirement  to  officers
 who  are  honest  and  who  have  the  maximum
 amount  cfintegrity  and  are  trying  to  keep
 only  those  officers  who  indulge  in  buttering
 and  flattering  and  euologising:  you  are  the
 person  who  is  responsible  for  the  progress
 of  this  steel  plant.  This  is  the  situation  in
 Rourkela;  this  is  the  situation  in  Durga-
 pur  and  everywhere,  aes >

 If  I  send  8160610  the  minister  making
 some  complaint,  the  reply  comes  from  that

 very  manager  against  Whom  I  have  com-
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 plained.  You  can  imagine  what  would  be
 the  contents  of  such  areply.  Mr.  Mukher-
 jee  is  a  very  dynamic  minister  and  a  close
 friend  of  mine.  He  has  given  a  new  turn
 to  the  entire  banking  and  revenue  system.
 He  must  100  into  these  things.
 In  my  _  constituency,  there  is
 a  Small  place  called  Soro.  The  manager
 there  has  become  very  unpopular.  He
 openly  criticises  the  Prime  Minister  and  the
 20  point  programme.  Waien  people  come
 for  loan,  he  behaves  in  a  very  rude  way.
 Courtesy  costs  nothing,  says  an  English
 proverb  but  he  thinks  he  is  a  monarch
 in  that  little  area.  When  I  complained  to
 the  minister,  I  received  a  reply  saying,  “So
 and  so  has  not  paid  his  dues  to  the  bank.
 You,  as  a’  Member  of  Parliament,  may
 please  use  your  good  offices  in  the  matter
 $०  that  the  money  may  be  paid  back  to
 the  bank.”  Asa  Member  of  Parliaments
 it  is  my  duty  to  use  my  good  offices,  bu
 it  Was  not  my  duty**

 Mr.  SPEAKER  :  I  think  a  very  unus-
 ual  situation  is  there  in  the  House.  You
 are  levelling  charges  against  persons  who
 are  not  here  to  defend  themselves.  You
 are  not  following  the  procedure  pre-
 scribed.  You  are  naming  the  persons  and
 saying that  they  indulged  in  bribery,  cor”
 ruption,  etc.  If  you  have  to  make  accusa-
 tions  of  a  serious  nature,  you  should  inform
 me  and  take  my  permission.  So,  whatever
 you  Said  about  individual  names  and
 charges  will  not  form  part  of  the  proceed-
 ings.

 SHRI  SHYAM  SUNDER  MOHAPA-
 TRA  द्  am  sorry;  I  will  not  give  the
 names  of  the  officers.  I  willonly  mention
 the  bank.  As  I  said,  the  manager  of  the
 State  Bank,  Balasore  has  written  me  a  letter
 asking me  to  extend  my  good  offices  to
 realise  the  money.  Those  officers  who
 were  responsible  for  giving  money  to  such
 people  should  be  taken  to  task  and  their

 **Not  recorded,
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 explanation  should  be  called  for,  Why
 should  a  poor  M.P.  be  asked  after  three
 years  to  use  his  good  offices  for  realising
 the  money  ?

 fs

 On  the  8th  August,  an  editorial  ap  peared
 in  a  very  well  known  daily  of  Orissa,
 Samaj  about  the  exploitation  of  px  r
 tribal  and  Harijan  women.  The  contrac-
 tors  and  tekedars  from  the  industrial  areas
 of  Jamshedpur  and  West  Bengal  lure  the
 poor  people  in  Tribal  and  Harijan  areas,
 which  are  poverty-stricken  due  to  conti-
 nuous  floods  or  draught,  and  take  these
 people  out  of  Orissa.  In  such a  situation,
 what  should  be  the  dury of  the  government ?
 The  police  should  be  activised  in  such  8
 way  that  these  contractors  are  not  ina  p  sie
 tion  to  come  to  the  rural  arcas  with  money
 and  allure  the  poor  people.

 I  would  like  to  draw  the  attention  of  the
 House  to  certain  projects  1  Orissa.
 Orissa  is  the  poorest  of  all  the  States
 in  India,  as  Mahatma  Gandhi  once  said  and
 as  our  esteemed  Prime  Minister  also  has
 said  and  in  the  considerations  of  the
 Planning  Commission  and  other  agencies,
 Orissa  should  get  priority.  We  have
 many  river  valley  projects  to  be  compleczed.
 There  was  a  ferro-vanadium  plant
 which  was  to  come  up  in  Mayurbl.an)
 district,  bur  nothing  is  heard  abour  it.
 The  Prime  Miniater  announced  that  a  ferti-
 liser  plant  will  come  up  at  Paredip  and  the

 people  were  hoping  that  this  will  change
 the  face  of  the  whole  State.  But  we

 understand  that  the  project  has  been  accept-
 ed  only  in  principle.  I  request  that  duc

 attention  may  be  given  to  this  also.

 The  S.  E.  Railway  covers  the  maximum
 arca  in  the  State  of  Orissa.  But  there  is

 not  much  development  es  far  8  the

 railway  is  concerned.  There  are  arcas

 which  should  be  connected  by  railway

 lines.  The  communication  system  should

 be  geared  up.

 SHRI  S.  M.  BANERJEE  =  (Kanpur):
 These  are  Supplementary  Demand:
 (General),  excluding  the  railways.

 oo
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 MR.  SPEAKER:  You  ‘should  confine
 yourself  to  only  those  items  which  are
 included  here.

 SHRI  SHYAM  SUNDER  MOHA-
 PATRA:  I  was  having  an  overall  picture
 before  my  eyes.

 MR.  SPEAKER:  No  overall  picture  in
 the  discussion  of  the  Supplementary
 Demands.

 SHRI  SHYAM  SUNDER  MOHA-
 PATRA:  Our  country  is  facing  a  huge
 unemployment  problem.  Today  in  1976
 we  have  about  94,26,000  unemployed
 people  in  our  country.  About  50  lakhs
 of  them  are  matriculates.  Then,  big  job
 seekers  like  technocrats,  engineers,  doctors
 and  those  who  have  passed  BA  or  MA
 examination  account  for  another  4  lakhs.
 We  should  provide  avenue  of  employ-
 ment  for  these  people  in  our  country.
 The  private  sector  should  ‘be  compelled  to
 absorb  as  many  people  as  possible.

 If  you  compare  the  unemployment
 problem  of  Orissa  with  that  of  the  rest  of
 the  country,  you  will  find  that  Orissa  is
 placed  in  a  very  disadvantageous  position.
 Because  there  is  no  industrial  development
 and  agriculture  is  poor,  the  number  of
 unemployed  people  in  Orissa  is  increas-
 ing  as  at  a  fast  rate.

 During  this  period  of  emergency  when
 planning  is  being  accelerated  to  reach
 every  home,  when  there  is  hope  and  aspi-
 ration  in  the  minds  of  millions  of  people,
 when  the  emergency  and  the  20-point
 Programme  and  also  the  5-point  program-
 me  of  Shri  Sanjay  Gandhi  have  electrified
 the  minds  of  everybody  in  bur  country,
 planning  should  be  done  in  such  e  way
 that  there

 is  co-ordinated  planning”  and
 there  is  cohesion  in  planning  / between
 State  and  State  in  the  larger  interests  of
 the

 people,  so  that  the  States  which  are
 lagging  behind  are  brought  to  the  evel  of
 the  advanced  States  to  ensure  that.  there  is
 4  balancsd  ecoromy:

 आओ  ह. 1. 6  प्रताप  सिह  (वारबिंकी )
 माननीय  अध्यक्ष  जी,  आप  ने  मुझ  को  1976-

 77%  अनुदान  की  पूरक  मांगों  पर  अपने

 विचारों  को  प्रकट  करने  क  अवसंरदेया  है,

 इस  के  लिये  मैं  हृदय  से  आप  का  आभारी

 हूं।  मैं  इन  का  समर्थन करने  के  लिये  खडा

 हुआ  हूं।

 मान्यवर, सब  से  पहले  तो  मैं  अपने

 दल  की  नेता  श्रीमती  इन्दिरा  गांधी,  प्रधान

 मंत्री,  भारत  सरकार  को  इस  बात  के  लिये

 वधाई  देना  चाहता  हं  कि जिस  समय  देश  की

 प्रतिक्रियावादी  शक्तियां,  देश  की  स्थितिवादी

 शक्तियां,  देश  की  सम्प्रदायवादी  शक्तियां

 देश की  लोकतन्त्र  को,  देश  की  धम  निरपेक्षता  को,

 देश  की  समाजवाद  को,  हमारे  आदर्शों  को,

 हमारे  मूल्यों  को,  सब  को  कुठाराघात  करना

 चाहती  थीं,  ऐसे  समय  पर  हमारी  प्रधान  मंत्री

 जी  ने  एक  सामयिक  कदम  उठाया और  देश

 में  आपातकालीन  स्थिति  की  धोषणा  की  ।

 मान्यवर,  हम्गरी  प्रधान  मंत्री  जी  ने  न  केवल

 देश  आपातकालीन  स्थिति  की  धोषणा

 की,  उस  के  साथ  ही  उन्होंने देश  को  20  सूत्री

 आर्थिक  कार्यक्रम  भी  दिया,  जिंस  पर  हमारी

 केन्द्रीय  सरकार,  हमारे  देश  की  सभी  प्रदेश

 सरकारें  और  केन्द्र  शासित  क्षेत्रों  की  सरकारें

 बहुत  गहरी  रुचि  के  साथ,  लगने  के  साथ,

 तत्परता  के  साय  कार्य  कर  रही  हैं।  श्रीमान,

 “हमारी  भारत  सरकार  के  जितने
 भी

 मंत्रालय

 है,  वे  सभी  इस  बात  का  प्रयास  कर  रहे  हैं

 कि  हमारा  जी  बीस  सूची  कार्यक्रम  है,  बल्कि

 24  सूत्री  कार्यक्रम  है-किस  प्रकार से  जनता

 की  भावनाओं  कौर  वाकांक्षाओं  के.  अनुरूप
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 ay  कत  भ  ञ
 प  ख़ुद  प्रताप  सिंह]  बेवा  का  अत  लिया  है,  यह  रहें  ही  सोभान

 a  a  की बात  है।  rs  अक

 ad
 उनका  शव नति शत  लाभ  भारत  की  जनता  म

 को
 मिल

 सके।
 उसके लिए  मैं  अपनी  नेता,

 कि  चूंकि  समर्थ  बहत  कम  है,  इसलिए  मैं
 *

 it

 कैदी  सरदार  के  सभी  मंत्रालयों,  अपने
 गह  मंत्रालय,  सूचना  मंत्रालय,  परिवार

 दल  की  प्रदेशों  को  टस  को  बधाई  देना  नियोजन  मंत्रालय  और  सिंचाई  मंत्रालय  के

 चाहता हूं
 ।

 सम्बन्ध  में  कुछ  निवेदन  करना  चाहता  हूं

 आपातकालीन  स्थिति  की  धणा  के  पश्चात

 हमारे  देश  के  युवा  नेता  श्री  संजय  ने  जिस  प्रकार  से  देग  फे  अन्दर  जो  अराजकता *

 चार  सूती  कार्यक देश  को  दिया  या।  उसके  में,  हिया  में  विश्क  करने  वाली  शक्तियां

 पश्चात  उन्होंने  उस  में  एक  सुत्र  और  जोड  थीं,  तोड़फोड़  में  विश्वास  करने  वाली  शक्तियां

 कर  उसको पांव  सूत्री  कार्यक्रम  बना  दिया।  थीं  उन  पर  नियंत्रण  पाने  के  लिए  गह  मंत्रालय *

 उस  कार्यक्रम को  जिस  प्रकार  से  देश  के  ने  कार्य  किया  है,  वह  सराहनीय है  और
 नौजवान  तया  दूसरे  लोग  पूरा  करवाने  में  उसके  लिए  हम  उन्हें  अधाई  देते  हैं।  जिस

 रुचिले  रहे  हैं  इसको  नें  देग के  लिए  बहत  प्रकार  से  हम  देग  में  नव-निर्माण  करना  चाहते

 बड़ा  सौभाग्य  मानता  हं  1  अभी  हमारे  हैं,  उसके  स्वरूप  को  बनाने  में,  उसको  ठीक

 यहां  जनपद  सुलतानपुर के  अमेठी  में  युवकों  प्रकार  से  विजित  करने  में  हमारे  सूता  और
 का  एक  शिविर  आयोजित  किया  गया  या  प्रसारण  मंत्रालय  ने  जिस  प्रकार  से  अपनी

 उस  में  देश  मर  के  युवकों  ने  भाग  लिया  1  भूमिका  को  अदा  किया  है,  उसके  लिए  भी

 देस  के  कोने  कोने  से  काश्मीर  से  कन्याकुमारी  उसकी  जितनी  सराहना की  जाए  करे  है।

 और  असम  से  गुजरात  तक  के  युवकों  ने  जाकर  समाचार को  दिशा  में  हमने  जो  कदम  उठाए

 भाग  लिया  और  वहां  कार्य  किया  7  यह  देग  हैं,  और  हमारी  प्रधान  मंत्री  जी  ने  जिसअ्रफार

 के  इतिहास में  एक  अद्वितीय टना  है।  से  उस  कार्य  को  अपना  नेतृत्व  प्रदान  किया
 संजय जी  के  नेतृत्व में  देश  के  नौजवानों  है,  उससे  न  केवल  राष्ट्रीय  मंच  पर  बल्कि

 “देश  के  नव-निर्माण  का  काम  आपने  हाय  में  अनर्राप्ट्रीय मंथ  पर  भी  न  केवल  भारत  को

 लिया  है,  यह  अहुत  बडा  शुभ  लक्ष  है  और  जनता  का  कल्याण  हमा  है  बल्कि  मैं  यह  कह
 '

 “इसको  देश  के  कल्याण  की  दिशा  में  उठाया  सकता  हूं  कि  समूची  विश्व  में  भारत  का

 गया  कदम  कहना  अनुचित  नहीं  होगा।  मस्तक  ऊंचा  दमा  है।  इसप्रकार  से  जो
 +

 जिस  प्रकार  हमारे  देश  के  नेता  पंडित  मोती  पचास  हम  करने  जा  रहे  हैं  उससे
 न  केवल

 लाल  नेहरू ने,  पंडित  जवाहर लाल  नेहरू.  गुट  निरपेक्ष  देशों  को  बल्कि  दुनिया  के  समस्त

 ने  और  हमारी  प्रधान  मंत्री  श्रीमती  इंदिरा  "देशों  को,
 जॉ  स्वतंत्रता  में  मत  हु

 ह
 #  गांधी  ने  देश  को  दिशा  दी  है  उसी  परम्परा  का  बड़ी  शक्ति  मिलेगें  |  इससे  इस  प्रकार

 #निर्वाह करते  हुए  हमारे  संजय  जी  ने  देश को  *  के  समाचार ओ
 प्रकाशित

 होते
 हैं  जिन

 का
 आर  de
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 गतिकता  से  कोई  सम्बन्ध  नहीं  होता  है

 गेर  जो  वरस्पठिकता  से  कभी  सम्बन्धित

 दी  रह ेहैं  उत  पर  नियमन  किया  जा  सकेगा,

 हक  मेरा  विश्वास  है।

 अब  मैं  दो  कद  परिवार  नियोजन के

 सम्बन्ध में  कहना  चाहता  हूं  1  इस  दिशा

 में  जो  प्रयास  हो  रहे  हैं  वे  अत्यन्त  सराहनीय

 है।  मैं  समझता  हुं  कि  हमारे  राष्ट्र  के  सम्मुख

 जो  समस्यायें मूंह  बाए  खडी  हैं  उन  में से
 परिवार  नियोजन  को  समस्या सब  से  गम्भीर

 समस्या  है  ।  इस  समस्या  को  हमें  बहुत

 गम्भीरतापूर्वक  शना  होगा  और  इसका

 समाधान  खोजना  होगा ।  जहां  तक  इसके
 निराकरण  का  प्रश्न  है  मैं  आपके  समने

 अपने  अनुभव  को  बात  कहता  हूं  मेरा  कार्य

 क्षेत्र  बाराबंको  है  ।  हमारे  शासन  तंत्र  के

 दवारा,  हमारे  कांग्रेस  के  जन  प्रतिनिधियों

 के  द्वारा  इम  दिशा में  पूर्ण  अरयात  किया  जा

 रहा  है।  इस  प्रयास  को  सफलता  इस  बात

 पर  निभा  है  कि  हमारे  जन  प्रतिनिधि,

 हमारे  कांग्रेस  जन  कौर  हमारा  सरकारी

 अधिकारीगण,  हमारा  शासन  तंत्र  कितनी

 निष्ठा  से  काम  करता  है।  जितनी  अधिक

 निष्ठा  मे  ये  सब  कार्य  करेंगे  उतना  हो  सफल

 यह  कार्य कम होगा  mn  मैंने  अपने  क्षेत्र की

 दसों  क्षेत्र समितियों का  दौरा  क्या है  भोर

 दौरे  के  दौरान  मैंने  जनता  को  बताया  है  कि

 मैंन तो  31  अगस्त  1966  को  ही  नसबन्दी

 करा  ली  थी  7  उसका  जनता  पर  प्रभाव
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 पड़ा है।  जनता  चाहती है  कि  जन  प्रतिनिधि

 जिस  नीति  की  आत  कहते  हैं  उस  पर  स्वयं

 आचरण  करें  और  तब  हमारे  बीच  में  आ  कर

 बात  कहें।  जब  मैंने  लोगों  को  इस  बात को

 बताया  तो  इसका  लोगों  पर  प्रभाव  पड़ा 1
 इसके  सथ  साथ  आपको  यह  जानकर  प्रसन्नता

 होगी कि  हमारी  पार्टी  के  वहां के  कांग्रेस

 अध्यक्ष और  उपाध्यक्ष जी  ने  भी  पैदा  अगस्त

 को  अपनी  नसबन्दी करा  ली  है।  उसका

 जनता  पर  प्रभाव  पड़ा  ।  तो  इस  प्रकार  का

 महान  कार्यक्रम  कांग्रेस  पार्टी  ही  कर  सकती

 है  ।  मैंने  भी  जो  कुछ  किया  उसका  क्रेडिट

 कांग्रेस  पार्टी  के  एम०  पी०  को  है,  डा०  स्तर

 प्रताप  सिह  को  कुछ  नहीं  है।  हमारे  जिले  में

 परिवार  नियोजन  के  सम्बन्ध  में  जिला

 कांग्रेस  पार्टी  के  अध्यक्ष  ने  15  अगस्त  को

 नसबन्दी  करवाई  ।  इस  प्रकार  से  कांग्रेस

 के  अन्दर  देश  में  कार्य  हो  रहा  हैऔर  हमारा

 शासनतंत्र  भी  इस  काम  में  रुचि  ले  रहा  है।

 बाराबंकी  में  सभी  कांग्रेसी  लोग  तथा  सरकारी

 प्रकार परिवार  नियोजन  को  अपना  रहे  हैं।

 इसप्रकार से  एम०  पी०  से  ले  कर  ग्राम  पंचायत

 के  प्रधान  तक  इस  कार्यक्रम  को  अपनायेंगे,

 ऐसा  हमारा  विश्वास  है।  हमें  आश  है

 'फीसदी  कांग्रेस, जन  अति निधि गण पौर  सर-

 कारो  अधिकारी  इस  को  अपना लेंगे  और  तब

 हम  समझेंगे  कि  भारत  की  जनता  परिवार

 नियोजन के  पक्ष  में  है  ।  मैं  दावे के  साथ

 कह  सकता हूं  कि  भारत  की  समस्त  जनता

 परिवार  नियोजन  के  ए  में  है,  केवल  उन

 को  समझाने  की  आवश्यकता  है
 कौर

 नसबन्दी,
 बंध्याकरण की  समुचित  व्यवस्था  का  प्रबन्ध  ह

 करा  देना  है  ks  ड
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 é  [at  रुद्र  प्रताप  सिह]

 इसके  अतिरिक्त  सिचाई  आन्दोलन  के

 सम्बन्ध में  मझे  कुछ  कहना है  ।  प्रदेशों  में,

 क्षेत्रों  में,  भर्ती  पुरे  देश  में  प्रति  वर्ष  वर्षा  के

 कारण  ऐसी  स्थिति  पैदा हो  जाती  है  जिसके

 कारण  करोडों  लोगो ंको  उसका  सामना

 करना  पड़ता  है,  करोडो  लोगों  के  घर  गिर

 जाते  है,  उनके  भोजन  और  वस्त्र  की  समस्या

 का  सामना  करना  पडता  है।  तो  इस  दिशा

 में  कुछ  ठोस  कदम  उठने  चाहियें  -  हमारे
 बाराबंकी  जिले  के  ले  नग्मा  निर्वाचन  -भाव

 के  दो  विकास  खंजर-मूलगंज और  पुर डल रई-

 में  प्रति  वर्ष  अधिकांश  गांव  बाद  के  -चपेट
 में  आ  जाते  हैं  जिसकी  वजह  से  नता को

 बर्ड  कठिनाई  होनी  है।  यह  केवल  बाराबंकी

 की  बात  नहीं  है,  बल्कि  पूरे  देश  कै  वत
 है।

 अध्यक्ष  महोदय  -  सिचाई  का  तो  कोई

 आइटम  इसमें  है  ही  नहीं  ।  सप्लीमेंटरी

 डिमान्ड में  जो  ऑ्ाइटम्स हैं हैं  उन्ही पर
 आपको कहना  चाहिये

 डा०  ख  प्रताप  सिह  :  मान्यवर,  मैंने
 डस  बात  को  ध्यान  नहीं  दिया  था  मैं  आगे

 इस  बारे  में  कुछ  नहीं  हूंगा  ।

 मैं  पुन:  कहना  चाहता हूं  कि  देश  के

 अन्दर जो  आपातकालीन  स्थिति  की  धोषणा

 की  गई  है  उस  से  देश  में  एक  नया  वातावरण

 बना  हुआ  है  ।  देश  के  अन्दर  लोगों  ने  नये

 भारत  को  बनाने  का  संकल्प  लिया  है,  परिश्रम
 करने का  अभ्यास हो  रहाहै,  और  हमारे

 युवा  नेता  श्री  संजय  गांधी  का  यह  अ  कि

 बातें  कम,  काम  ज्यादा,  इस  पर  गम्भीरता  से

 लोगों  ने  काम  करना  प्रारंभ  कर  दिया  है

 हमारी  प्रधान  मंत्री  जी  ने  जो  कहा  है  कि

 कडी  मेहनत,  दूर  दृष्टि,  पक्का  इरादा  और
 अनुशासन,  इन  चारो  बातों  की  तरफ़  भारत
 की  महान  जनता,  हमारी  महान  नेता  श्रीमती
 इन्दिरा गांधी  कै  मैनेजर  में,  उस  दिशा  में  कार्य

 कर  रही  है।  कै  न्

 शाकाश एक्शण
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 इन  शब्दों  “  साथ  मैं  आपकी  समस्त

 मांगों  का  समर्थन  करता  हूं

 SHRI  RANABAHADUR,.  SINGH क
 (Sidhi):  Sir,  while  supporting  the
 Supplementary  Demands  for  Grants,  I
 wish  to  bring  before  this  august  House  two
 difficulties  that  would,  J  hope,  find
 solution.

 I  represent  an  area  which  is  completely
 hilly  and

 preponderantly  inhabited  by
 Adivasis.  It  has*  been  an  experience  in
 that  region  that  the  supply  of  essential
 goods  to  the  Adivasis  is  an  extremely
 difficult  operation.  Specially  in  the  con-
 text  of  the  present  conditions  obtaining
 when  the  question  of  black-marketing  is
 almost  wiped  out,  it  is  all  ghe  more  impor-
 tant  that  that  these  Adivasis  are  allowed  to
 have  a  sufficient  supply  of  these  essential
 commodities,  specially  things  like  sugar,
 kerosene  oil,  coarse  cloth,  etc.,  at  proper
 prices.  The  difficulty  that  is  being  faced
 is  the  fact  that,  since  these  Adivasis  are

 poor  people,  they  find  it  very  difficulr  to
 leave  their  agricultural  operations  and  come
 to  the  district  headquarters  from  where
 these  essential  goods  are  usually  supplied.
 At  the  same  time,  the  usual  commission
 that  is  allowable  on  such  goods  is  not  at
 all  sufficient  for  any  one  who  would  like
 to  transport  them  over  hills  without  any
 roads,  either  on  horse-back  or  25  head-
 loads,  While  we  in  this  country  are  trying
 to  obviate  shortages  in  the  supply  of  essen-
 tial  consumer  goods  in  the  urban  areas,
 I  think, it  would  be  in  the  firness  of  things
 that  this  obviation  is  more  in  those  hill

 areas  where  the  people  are  really  poor.
 It  is.  matter  which  should  exercise

 the

 concern  of  this’  “Ministry  to  find  ways  and

 means  to  obviate  these  difficulties.  and  en-

 able  these  Adivasi  areas  in  the  backward
 regions  to  get  the  supply  of  these  essential

 commodities.;.As  to  how  and  in  which,

 way  this  could  be
 done,

 I  leave  it  to  the

 Ministry.  री  मक  1
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 The  second  thing  I  would  like  to  pre-
 sent  before  the  House  is  the  fact  that,  in
 the  context  of  the  necessity  for  more  agri-
 cultural  production  in  this  country,  it  is  an
 extremely  difficult  situation  that  is  obtain-
 ing  in  our  region,  We  are  about  120
 kms.  away  from  the  rail-t.cad,  and  what-
 ever  fertiliser  is  supplied  to  this  area  has  to
 be  transported  by  road  to  the  district
 headquarters  and  from  there  itis  distri-
 buted.  So,  the  situation  is  that  upto  the
 raik-head,  the  charges  for  transport  of
 fertiliser  are  not  borne  by  the  agents  who
 distribute  it,  but  as  soon  as  the  ferti-
 liser  leaves  the  rail-head,  the  transporta-
 tion  charges  are  added  on  to  the  commis-
 ‘sion  of  the  supply  agents.  The  upshot
 is  that,  in  our  district  ,  the  fertiliser  is
 always  in  short  supply,  whereas  people
 have  taken  to  adopting  improved  farming
 techniques  and  the  demand  for  fertiliser
 is  there.  The  difficulty  is  that  there  is  no
 agent,  apart  from  the  cooperatives  who
 do  it  in  an  off-handed  way,  who  would
 undertake  to  supply  fertiliser  in  sufficient
 quantity  to  this  region.  In  this  context,
 I  would  submit  that  it  is  essential  that  the

 transport  of  fertiliser  from  rail-heads  to
 the  district  headquarters  should  find  a

 subsidy  from  the  Fertiliser  Corporation,
 so  that  it  does  not  go  against  the  interests
 of  those  peopie  who  are  involved  in  the

 supply  of  fertilisers  to  these  areas.

 SHRI  CHAPALENDU  BHATTA-
 CHARYYIA  (  Giridhi  ):  Mr.  Speaker,
 Sir,  I  support  the  Supplementary  Demands
 for  Grants.  It  is  a  sort  of  mini-Budget
 and  is  in  vogue  in  other  countries  also.
 The  necessity  of  a  right  policy  mix  is

 widely  felt,  so  that,  along  with  the  deve-

 loping  technology,  along  with  sophistica-
 tion,  along  with  growth  in  the  highly
 capital-intensive  sector...

 |

 ‘MR,  SPEAKER:  The  hon.  Member
 will  continue  after  Lunch.  The  House  '

 stands  adjourned  to  meet  again  at
 2.08  pa  woos
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 The  Lok  Sabha  adjourned  for
 till  Fourteen  of  the  Clock.

 Lunch

 The  Lok  Sabha  reassembled  after  Lunch
 at  six'  minutes  past  Fourteen  of  the  Clock.

 (Mr.  Deputy  SPEAKER  in  the  Chair  ]

 SUPPLEMENTARY  DEMANDS  FOR
 GRANTS  (GENERAL),  1976-77—Contd.

 SHRI  CHAPALENDU  BHATTA-
 CHARYYIA  (Giridhi)  :  As  I  was  say-
 ing,  right  policy-mix  and  micro  planning
 are  necessary  to  help  compietely  imple-
 ment  the  20-point  programme  of  our  Prime
 Minister  and  the  five  points  additionally
 projected  by  Mr  Sanjay  Gandhi
 which  have  raised  great  expectations.  Of
 course,  family  planning  is  the  crux  of  the
 matter.  We  ,have  to  keep-the  rate  of
 inflation  to  the  level  of  increase  in  pro-
 ductivity  in  industrics  and  in  scientific
 agriculture.  The  Supplementary  Demands
 for  Grants  have  made  a  provision  as
 follows:  Rs.  65  crores  for  agriculture  and
 rural  development.  Rs.  32  crores  for

 power  development.  Rs.  46°93  crores
 for  foreign  trade  and  export  promotion.
 1  am  happy  that  Rs.  3  crores  have  been

 provided  for  revenue  and  capital  account
 for  Mines  and  Minerals  perhaps  osten-

 sibly  to  give  a  drive  for  such  heavier
 minerals  like  uranium,  copper,  silver,
 nickel  and  8०  on.  I  again  emphasise  the

 overriding  necessity  of  exploring  intensively
 22  degree  latitude  plus  fifty  miles  north

 and  south  of  it,  from  the  mouth  of  Subar-
 narekha  river  to  that  of  Tapti.

 Sir,  priority  is  fixed  for  particular
 schemes:  and  here  also  it  is  a  projection”
 of  the.  priority  fixed  in  the  original  budget.
 1  wholeheartedly  support«it.  My  only

 point  about  the  additional  demands  is

 this.  There  are  Rs.  2  crores  for  science
 and:  technology.  11  wish  these  demands

 were  larger  so  that  the  brain  drain  now.;
 taking  place  could  be  eff<ctively  stemmed.
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 [Shri  Chapalendu  Bhattacharyyia]
 Low  income,  Low  wage,  depressed

 areas  should  be  specially  identified  and
 given  necessary  economic  support  to  bring
 them  in  line  with  other  areas.  I  have
 in  mind  the  higher  plateau  areas  of  Chota
 Nagpur  where  stick  lac  is  grown  and  the
 lower  plateau  of  Chota  Nagpur  so  far  as
 mica  is  concerned.  These  depressed  areas
 requir:  special  attention  and  they  should

 be  identified.

 One  crop  zone  areas  should  be  identified
 and  more  credit  should  be  pumped  into

 them  by  rural  banks.  At  every  Anchal
 head-quarters  in  order  to  effectively  prime
 the  agricultural  pumps  for  higher  production
 pumping  of  extra  credit  is  a  must.

 Co-relation  between  credit  and  higher
 production  in  agricutrure  is  immediate  and
 highly  significant.  But,  I  do  not  want  to
 Jabour  on  the  point.  That  will  also  help
 in  mobilisation  of  the  masses  for  better-
 ing  their  own  existence.  That  will  alio

 develop  selfreliance  and,  for  that  perticular
 purpose,  we  must  mobilise  adequate  de-
 po:its  in  the  rural  banks  also  in  the  second
 round.

 Sir,  the  nationalised  banks  with  their

 high-salaried  employes  have  effectively
 Mcreased  the  cost  of  credit  facilities  reflect-
 ing  the  high  interest  rate.  And  thn
 there is  that  Lakshman  Rekha  of  16  k.m.
 beyond  which  it  will  not  operate.  These
 officers  have  no  adequate  motivation.

 they  hardly  ever  go  our  of  their  offices
 into  the  villages.  That  is  one  of  the  major

 reasons  why  our  economy  in  our  part  of
 the  country  is  not  going  up  as  fast  as  we
 had  expected.  They  have,  one  reason  or
 another,  the  absence of  agronomists  or  the
 B.D.Os  are  not  supplying  the  ownership
 certificates  in  time.  Of  course,  that  16
 k.m.  limit  is  there  sometimes.  These  are

 the  valid  reasons.  But,  more  often,  those
 are  excuses  and  alibis  and  unless  we  can

 remedy these,  1  am  afraid,  thet  much of  the
 20-Point  Economic  Programmes  will  not  be
 effectively  imnlemented.
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 I  know  that  some  of  these  banks  are
 really  an  extension  of  the  image  of  one  in-
 dividual  ;  I  know  also  of  the  situation  in
 Ranchi  where  one  high  officer  of  the  bank
 went  into  the  surrounding  gram  panchayat.

 and  by  pumping  the  credit  in  course  of
 just  two  years,  through  overproduction
 of  tomatoes  has  brought  down  the  cost  of
 Potatoes  to  14  paise  ak.g.  The  problem
 for  them  is  for  an  effective  mecketing.

 Now,  we  have  to  purchase  tomatoes  at
 Rs.  5  a  k.g.  higher  than  what  we  pey  for
 the  apples.  This  requires  an  urgent  and
 immediate  and  effective  intervention.
 Some  of  these  bank  officials’  performance
 should  be  noted  and  those  whose  per-
 formance  is  effective  and  good  should  be
 rewarded  irrespective  of  the  seniority.

 I  suggest  that,  side  by  side,  in  order  to
 remove  the  imbalance,  the  public  sector

 corporations  should  think  of  adopting
 villages.  A  private  firm  in  Ranchi  has

 adopted  over  $0  village:  where  they  have
 their  own  agronomists  who  are  setting  up
 a  cropping  pattern  there;  they  are  giving
 them  Australian  sheep  and  also  some  cows
 for  da‘ries.  Untess  we  do  that,  the  two-
 sector  economy  which  is  emerging  out  of
 the  introduction  of  new  technology  will

 go  on  gathering  momentum  and  every
 public  sector  corporation  will  be  surround-
 ed  by  200  to  400  villagea  which  will  have
 the’r  economy  depressed.  With  an  effec-
 tive  role  of  the  public  sector  corporations
 by  adopting  the  villages  and  with  the  efforts

 of  the  nationalised  banks  as  also  the  com-

 munity  development  project  authorities

 by  bringing  them  together,  I  am  sure,  we
 can  make  an  effective  improvement  in  the

 situation  obtaining  in  the  villages  at  the

 shortest  possible  time.  The  problem  of

 energy,  raw  materials  and  development
 are  to  be  tied  together.

 MR.  DEPUTY-SPBAKER:  Have

 these  any  reference  to  any  of  these  demands?
 Not  the  general  principle  underlyirg,  not
 even  the  orig'nal  demands,  can  be  dis-
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 cussed  at  this  stage;  only  the  portion  relat-
 ing  to  supplementary  demands.

 SHRI  CHAPALENDU  BHATTA-
 CHARYYIA:  In  the  supplementary
 demand;,  they  have  not  provided  for  the
 integrated  development  of  solar  power  and
 the  agricultural  pump  sets  whic2  hold  83
 much  of  the  promises  for  the  village
 economy  in  the  coming  decades.

 MR.  DEPUTY  SPEAKER:  You  can
 not  do  that  in  supplementary  demands.
 It  is  in  original  demands,

 SHRI  CHAPALENDU  BHATTA-
 CHARYYIA:  I  support  the  supple-
 mentary  Demands  for  Grants.

 SHRI  K.  MAYATHEVAR  (Dindigul):
 Mr.  Deputy  Speaker,  Sir,  I  support
 these  supplementary  demands  bur
 I  further  put  more  demands  for  Tamil
 Nadu.

 MR.  DEPUTY-SPEAKER:  You  have
 only  to  refer  to  the  supplementary  demands
 before  the  House. Y  ou  cannot  create  more
 demands.

 SHRI  K.  MAYATHEVAR:  I  am
 coming  to  that.  So  far  as  agriculture  is
 concerned,  the  price  of  fertiliser  has  not
 been  reduced.  On  the  other  hand,  the

 wp  Price
 of  paddy  in  Tamil  Nadu  has  got

 reduced  considerably.  The  farmers  are
 unable  to  purchase  fertiliser  since  the  price
 of  fertiliser  has  not  been  reduced  in  propor-
 tion  to  the  reduction  in  the  price  of  paddy.

 11  request  the  Government  10  consider
 reduction  in  the  price  of  fertiliser,

 Sir,  the  hon.  Member  who  preceded  me
 has  put  very  valid  points  in  regard  to  rural

 banks.  The  rural  credit  should  be  avail-
 able  not  only  to  the  agr’culturists  but  also
 to  the  village  artisans  and  the  poor  needy
 public.  No  doubt,  we  have  nationalised
 banks  but  we  have  to...

 MR.  DEPUTY-SPEAKER:  There  is
 no  supplementary  demand  in  the  case  of
 rural  as  well  as  nationalised  banks.
 1506  LS—6.
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 SHRI  K.  MAYATHEVAR:  Sir,  the
 hon.  Member  has  put  it  correctly  that  the
 banks  are  giving  loans  to  the  capitalist
 group  in  the  villages,  towns  and  cities,
 These  big  sharks  in  industry  are  able  to

 satisfy  the  agents  and  the  directors  of  the
 banks  and,  as  such  are  able  to  get  loans.
 The  object  of  the  Government  is  to  pro-
 vide  loans  to  the  weavers,  down-trodden
 people,  dhobis,  carpenters,  village  artisans
 and  the  petty  businessmen  but  these  people
 are  not  able  to  get  any  loan  at  all.  This  is
 the  practical  difficulty  which  I  am  placing
 before  the  hon.  Members  of  this  House.
 I  have  come  across  hundreds  of  such  ins-
 stances  in  my]  constituency  as  well  as
 my  State.  You  must  also  take  stringent
 action  against  these  bank  officials  who  are
 not  helping  the  public  in  accordance  with
 the  objectives  of  20-point  programme.

 Sir,  the  Hom:  Minister  visited  Tamil
 Nadu  recently  and  admitted  that  in  ten
 districts  out  of  fifteen  districts  there  was.
 drought  and...

 MR.  DEPUTY-SPEAKER:  15  there
 |  any  demand  for  Tamil  Nadu  ?  I  am  onl

 trying  to  point  out  to  you  the  para-
 metres  of  discussion.  You  can  take  your
 time  and  say  anything  you  like  but  after
 you  go  back  home  pleas~  road  the  relevant

 portions  of  the  Constitution  relating  to  the
 Supplementary  Demands  and  rules  for
 discussion  thereon.

 SHRI  K.  MAYATHEVAR:  Sir,  the
 {Governor  of  Tamil  Nadu  also  inspected
 {  many  districts  and  the  Government  grant-

 ed  rupees  seven  and  a  half  crores  for  agri-
 culture  development,  drought  situation
 and  drinking  water.  In  Tirunelveli  dis-
 trict,  the  agriculture  activity  came  to  a
 standstill.  The  agriculturists  were  unable
 to  implement  the  agricultural  activity  and,
 as  such,  Rs.  1  crore  were  granted  for  each
 district.  I  plead  with  the  Government  to

 grant  Rs.  25  to  50  crores  more  than  wha
 has  been  granted.  The  amount  of  rupees
 seven  and  a  half  crores  is  insufficient.  I

 submit  that  you  must  sympathetically
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 copsider..  the  Dalion cf aplaianeien  in.
 Tamil  Nadu  and  grant  more  monty  to
 provide  for  the  drinking  water  nd  to

 unemployed men  and  the  down-trodden
 people in  Tamil  Nadu.

 ‘Then  so  far  as  relief  to  the  agricultu  rises |
 is,  concerned,  in  Tamil  Nadu,  the  Presi-
 Genk  through  the  Governor,  announced
 exemption or  debt  relief  only  to  those,

 agriculurists  who  had  borrowed  loans
 from  (Private  parties.  There  was  no  relief.

 from  indebtedness  given  to  those  farmers
 who  had  borrowed  from  Societies,  bariks
 or  Government  or  quasi-governmental
 authorities,  It  is  like  saying  ‘Operasion
 successful  patient  collapsed’.  ‘Therefore, , I  would  request  Government  to  give  them’
 exemption  from  repayment.  of  all  Josus,
 to  the  poor  and  medium  farmers  ia  Tamil
 Nedw,.  thereby  giving  protection  to  the:
 fong-affected  farmers  of  Tamil  Nadu.

 Side  by  side,  these  farmers  should  also
 be  given  credit  facilities.  There  is  no  use
 giving  only  debt  relief  to  agriculturists
 and  artisans.  You  must  give  them  addi-
 tional  protection  by  way  of  credit  facilities
 from  rural  banks  and  nationalised  bastks.
 Now  because  of  the  morotorium  on  loans
 taken  by  agriculturists  and  the  debt  relief
 provided  to  the  farmers,  the  farmers  are
 unable  tq,  get  any  loan  from  any  moncy-
 fenders.  They  are  unable  to  even  mortgage
 their  jewels  or  even  vessels.  Poor  people
 used  to  pawn  their  clothes  and  sar's  also
 for  loans.  Even  then  the  moneylenders
 are  not  accepting  those  properties  and
 articles  and  giving  them  money.  The
 result  is  that  they  are  unable  to  carry  on
 their  day  to  day  life  or  business  in  the  field
 as  well  as  elsewhere,  Therefore,  I  request
 the  Governments  to  make  more  provision  for
 agricuhure  not  only  in  Tamil  Nadu  bur
 throughout  Indig  because  the  farming
 community  constitures  80  per  cent  of.
 Irdia,  but  they  are  given  only  20  prr  cent

 Outheyr  ie:  che  Fine  Your  hun,  Thecefein;:
 you  must  givé  vm  ax  कद  go:  por  उद
 more  to  protect  the  interests  of  the  agr'cul-
 turlsts  सी  are  tiie  ‘backbone  of  our  farsi
 ecofiommy.  If  they“  protluce  tioré  food
 steths,  the  prices: of  esséntial  commnsditiel

 will  cote  down  in  Tamil  Nedu'  aed  ee
 where,  “As  result  of  the  emérgéncy  anit the  twenty-point  programme,  the.  pricés!
 Of  essential  commoditics  and  agriculture?
 praduce  like  wheat,  paddy  od  other
 things  have  come:  down.  Bur  seoentiy:
 they  haye  once  again  gone  up.  These.
 prices  should  got  be  allowed.  to  go  wp;
 there  should  be  a  continuous  decline  ia
 price  so  far  as  essentim  commodities  ore:
 concerned.

 Now  there  is  mo:  kerosetre  oj}  available-
 in:  Tamil  Ne@a  for  the  lest  one  month. >
 ‘You,  must  take  दाता ate  steps  to  provide  *
 kerosene  oil  to  the  Stat.  With  these -
 words,  I  support  the  Demands.

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FINANCE  (SHRIMATT
 SUSHILA  ROHATGI):  At  the  outset, |
 I  would  like  to  thank  cach  of  the  hon,
 members  who  have  participated  in  this
 debate,  making  me  wiser  anc.  more  well-
 informed  after  theie  suggestions.  I  would
 also  like  to  thank  you  for  drawing  their
 attention  to  the  relevant  articles  of  the
 Constitution  and  rules  within  the  limits
 of  which  discussion  on  these  Demands
 should  be  controlled.  But  by  and  large,
 we  have  seen  that  members,  because  of
 their  anguish  at  the  conditions  obtaining
 in  their  constituencies,  do  realise  that  they
 have  to  voice  their  feelirgs.  So  we  do

 find  that  apart  from  confining  themselves.
 strictly  within  the  cules  in  regard  to  the
 discussion  of  the  Supplem:ntary  Deminds,
 they  have  sired  their  views  beyond  thele
 scope  of  this  discussion.  But  they  would”
 excuse  me  if  I  do  not  reply  to  those  points.: f
 But  I  can  assuce  them  that  all  the  points’ 7
 they  have  made  will  9८  conveyed  to  the
 Ministries/Departments  concerned.  apd  kh
 am  sure  proper  action,  Would

 ऐस  -  ह  +
 them.
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 MR.  DEPUTY-SPEAKER:  It  is  diffl-
 cult  to  hold  the  Members  under  leash.  I
 do  not  want  the  Ministers  under  leash.

 SHRIMATI  SUSHILA  ROHATGI:
 T  am  sure  I  do  not  need  it.

 Apart  from  that,  by  and  large,  the  House
 has  given  its  support  to  the  Demands,
 though  many  of  the  members  who  have
 spoken  are  not  in  the  House  just  now.

 Hon.  Members  will  realise  that  there is  a
 tot  of  difference  in  the  economic  Situation
 today;  therefore,  when  they  raised  some
 points,  they  probably  forgot  the  changed
 conditions  of  the  Indian  economy.  There
 is  buoyancy  in  our  economy  and  there
 is  restoration  of  faith  and  people  have
 confidence  that  we  have  made  a  break-
 through  and  there  are  going  to  be  better
 dayseven.  They  have  broughtin  so  many
 points  and  therefore  I  should  like  to  make

 a  brief  review  of  the  economic  situation.
 The  workers  in  the  factories  and  the  pea-
 sants  in  the  farm,  have  laboured  to  produce
 this  situation  and  then  the  policy  of  the
 Government  and  the  strategy  of  the  Govern
 ment  and  the  co-operation  of  the  people
 have  all  yielded  results  and  we  find  that
 there  is  a  much  better  climate  today.  It
 is  afact  that  Indiaisone  of  the  very  few
 countries  in  the  world  that  had  contained
 inflation  and  had  brought  about  a  negative
 ratéof  inflation.  Many  developed  countries
 have  a  higher  rate  of  inflation,  5  to  12  per
 cantinflation.  Fortunately  India  had  made
 a  record  for  itself  in  the  World  economy
 In  the  agricultural  sector  We  find  that
 there  has  been  a  record  production  of  118
 million  tonnes.  There  was  a  Slight  delay
 in  the  arrival  of  the  monsoon  and  when
 speculators  tried  to  take  advantage  of  that
 situation  and  the  situation  zt  reflected  in
 the  slight  rise  in  prices,  the  Government
 immediately  acted.  Because  of  the  vigil--
 lance  on  the  part  of  the  Government  as
 well  as  stern  measures  and  other  policies
 that  Were  adopted  by  the  Government,  that
 trend  had  been  brought  under  control.
 That  shows  that  the  Government  has  to

 be  over  vigilant  and  fiscal  and  monetary
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 discipline  is  absolutely  necessary  more
 now  than  at  any  time  before.  Our  stock
 position  is  better  now.  On  the  industrial
 front,  the  growth  was  2.5  per  cent  in
 1974-75  compared  to  5°7  per  cent  in  1975-
 76.  There  are  indications  that  with  dis-

 cipline  and  determination  in  our  fields  and
 factories,  the  industrial  growth  rate is  likel
 to  beof  the  order  of  10  to  12  per  cent  this
 year.  They  are  very  good  signs  for  the
 country.  Power  position  has  definitely
 improved.  Apart  from  the  above;  various
 other  economic  measures  had  also  been
 taken  such  as  curbing  the  expenses  under
 Government,  both  in  the  States  as  well  as
 in  the  Centre.  We  find  that  there  has
 been  economy  though  there  was  always
 scope  for  further  improvement.  The
 Government had  issued  instructions  that
 there  should  the  utmost  economy  in
 Govetnment  expenditure  and  avoidable
 expenditure  should  not  be  incurred.  Our
 tax  collections  have  also  increased  and
 our  Savings  have  improved.  Some  hon.
 Members  have  taken  keen  interest  and  I
 Should  therefore  like  to  say  to  them  that
 we  have  exceeded  our  targets  and  collec-
 tions  under  small  savings  this  year  are
 Rs.  90  crores  more  than  the  last  year  and  उ
 hope  this  trend  will  continue.  Further  we
 also  find  that  our  balance  of  trade  position
 and  the  foreign  exchange  position  is  satis-
 factory.  Some  of  these  gains  have  accured
 because  of  the  policies  of  the  Government
 and  also  because  of  the  discipline  among
 the  people.  We  find  that  the  people
 stood  together  with  the  Government  in
 bringing  about  economic  improvement.

 One  of  the  hon.  Members  pointed  out
 that  supplementary  demands  16  to
 pumping  of  more  money  into  the  economy
 and  he  asked  whether  it  would  not  lead
 toa  risein  prices.  Thatis  the  reason  why
 credit  will  have  to  be  disciplined.  Mone-
 tary  and  fiscal  measures  have  been  taken
 and  Government  will  see  to  it  that  those
 checks  are  there  all  the  time.
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 “{Shtimati  Sushila  Rohatgi]

 क  ‘Coming  to  sick  textile  undertakings,
 of  these  were  nationalied  and  a  provi-

 “sion  of  Rs.  40  crores  Was  kept  earlier.
 But  it  could  not  ‘be  ‘utilised,  Now  this.

 amount  is  being  ‘drawn  through  supple-

 ™mentary  demands.  These  sick  mills  Were

 running  at  losses.  The  loss  on  this  score

 alone  came  to  Rs.  7°5  crores  per  month,
 !

 I  am  glad  to  ‘inform  the  House  that  be-
 w
 cause  of  various  steps  taken  by  the  Govern-

 “ment,  together  with  the  cooperation  of  the

 “workers,  16  day  thé  position  is  much  better.

 SHRI  DINEN  BHATTACHARYYA
 >(Serempore):  Is  there  -no  loss  on

 account:of  these  mills  now?

 SHAIMATI  SUSHILA  ROHATGI:

 "The  loss  was  Rs  7°6  crores  in  April  75.
 ः  The  latest  figure  of  loss  is  Rs  125  crores

 “for  July,  76.  We  do  hope  that  these
 losses  will  be  wiped  out  completely  and

 in  that  the  hon,  member  can  be  of  great
 help,  if  he  wants..  We  do  hope  that  ulti-

 mately  these  losses  will  be  completely
 wiped  out  and  converted  into  gains.

 For  modernisation  of  the  mills,  various
 :  plans  have  been  drawn  up  both  for  the
 -  present  and  for  future  and  We  are  sure
 these  will  yield  results.  Many  of  these
 text  ile  mills  are  earning  foreign  exchange
 and  we  do  hope  that  the  exports  will  go

 up  in  courre  of  time.  Two  of  these

 mills  which  belong  to  Kanpur  to  which
 Mr.  Banerjee  bas  referred—  Lakshmi
 Rattan  Mills  and  Atherton  West  Mills—
 Were  nationalised  only  recently,  I  do  not

 know  why  Mr,  Banerjee  who  chooses to  quot
 my  namein  connection  with  so  many  other
 thir द्  kept  out  my  name  when  the  taking
 over  of  these  two  mills  came,  but  I  leave
 it  at  that.  I  would  like  to  inform  the
 House  that  the  proposal  of  the  Ministry  of
 Commerce  for  releasing  a  stm  of  Rs.  2°74
 crores,  out  of  the  sum  of  Rs.  5°90  crores
 which  will  be  required  for  this,  for  working
 capital  margin  and  immediate  renno  vation

 of  these  two  mills  has  been  approved  and
 seretion  for  the  realise  of  the  funds  has  been
 issued.  We  do  not  want  their  working.  to

 ‘AUGUST  20,  1976

 Development.

 1976-77 .-  अर

 be  stopped.  We  warit  them  10
 ०  ‘attead with  their:  working. ;

 The  question  of  subsidies  on  fertilisers
 came'up  and  some  members  said  that  ‘th's
 subsidy  is  going  to  the  rich  manufacturers.
 I  would  like  to  say  that  th’s  is  not  the  con-
 cept.  This  subsidy  will  go  through  the

 i  maniufacturers  to  the  farmers.  This  is  going
 to  help  not  the  b'g  sharks  but  the  small
 farmers  who  really  need  it.  I  am  happy

 ‘to  announce  that  because  of  the  reduction
 ‘in  prices  for  which  subsidy  is’  required,
 ‘there  has  been  a  greater  off  take  of  ferti-
 -lisers,  The  increase  in  consumption  has

 gone  up  by  nearly  34%  That  shows’  that
 production  also  increases  and  naturally  th's
 is  going-to-help  our  agriculture  and  our
 economy  as  a  whole,  "This  shouild  -  allay
 the  fears,  if  any,  in  ‘the  minds

 7  Aon,
 members.

 ;

 At  the  time  of  presentation  of  the  budget,
 a  sum  of  Rs.  15  crores  was  to  be  given  to
 the  Finance  Ministry  for  integrated  rural
 development.  But  later  on  it  was  decided

 ‘to  allocate  this  sum  not  to  the  Finance
 Ministry  but  to  the  Department  of  Rural

 It  was  said  last  time  that
 the  money  is  lying  wast  that  it  is  not
 surrendered,  etc.  Because  there  had  been
 a  change  and  because  the  money  cannot  be
 transferred  from  one  to  the  other,  it
 being  surrendered  from  Finance  and  asked
 for  in  a  supplementary  demand  under  the
 Department  of  Rural  Development.  I
 hope  hon,  members  will  appreciate  that  the
 strategy  for  rural  development  will  goa
 long  way  in,  sustaining  our  economy  and
 giving  employment  to  our  people.

 The  question  of  the  sixth  instalment  of
 DA  also  came  up.  I  think  only  recently
 an  answer  has  been  given  about  it.  We
 find  that  the  index  average  which  went
 down  below  the  320  mark  in  January  अर्क
 has  consistently  declined  since  then,  The

 ‘figure’  for  June  76  is  303° 75.  I  may
 assure  the  House  that  the  representatives
 of  the  employees  will  be  consulted  before

 ‘taking  a  final  decision  regarding  the  s‘xth
 instalment  of  DA,

 al
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 A  question  was  raised  about  the  pay-
 scales  of  supervisors  and  draftsmen  in  the
 defence  establishments.  We  are]  already
 aware  of  the  position  and  a  decision  is
 going  to  be  taken  on  this  shortly,

 SHRI  5.  M.  BANERJEE:  The  final
 decision  rests  with  Finance.  It  is  for  the
 Finance  Ministry  to  okay  it  before  it  goes
 to  the  Cabinet.

 SHRIMATI  SUSHILA  ROHATGI:
 In  fact,  a  question  is  pending  on  this  sub-
 ject,  which  is  likely  to  come  up  next  week.

 Then,  a  very  senior  member,  Shri
 Tiwari,  who  is  one  of  our  leaders  ir  the
 party  from  the  days  of  the  freedom  struggle,
 chose  to  make  a  number  of  charges;  in  fact,
 1  would  not  call  them  charges.  Unfor-
 tunately,  he  is  not  present  here  to  hear  the
 reply.  There  was  nothing  very  specific
 in  what  he  said  which  I  could  enumerate.
 He  said  in  a  general  way  that  there  has
 been  corruption,  there  is  no  d  scipline,  the
 Government  servants  are  free  to  do  what
 thy  like  and  so  on.  I  would  like  to  say
 that  in  order  to  gauge  the  administrative
 efficiency  of  the  Government  officers,
 periodically  the'r  work  is  reviewed.
 According  to  the  latest  information,  the
 cases  of  ५5,587  Government  servants
 have  been  reviewed,  out  of  whom  2,048
 Government  servants  have  been  retired,  12
 belonging  to  Class  I,  56  belonging  to  Class
 II,  1,420  belonging  to  Class  III  and  560
 belonging  to  Class  IV.  31  Government
 Servants  have  been  reverted  to  their  sub-
 stantive  posts  as  a  result  of  the  review.
 That  shows  that  Government  is  not  sitting
 pretty  on  th’s,  but  taking  steps  which  are
 absolutely  necessary,  in  the  larger  interests
 of  the  administrative  efficiency  of  the

 country.

 Some  hon.  Members  referred  to  the

 Employment  News  and  said  that  it  was

 catering  only  to  high  salary  posts.  As  a
 matter  of  fact,  we  find  that  even  posts  of

 apprentices  are  advertised  there.  So  far
 as  posts  in  the  lower  grades  are  concerned,
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 recruitment  is  generally  done  from  the
 States  concerned,  and  so  those  posts  are
 not  advertised  in  the  Employment  News,
 which  has  all  India  circulation.  Now
 Punjab  State  has  decided  to  start  its  own
 Employment  News.  Such  newspapers
 will  naturally  carry  advertisements  for
 posts  in  the  lower  grades  also.  Normally,
 it  carries  advertisements  for  posts  carrying
 9  salary  of  Rs.  500  and  above.

 One  hon.  Member  mentioned  that
 there  is  no  demand  for  education.  This
 ig  not  main  budgetary  allocation  but
 supplementary  demands.  Itis  a  matter  of
 satisfaction,  rather  than  a  matter  for
 criticism,  that  the  Education  Ministry
 have  been  able  to  manage  with  in  their
 allocation,  rather  than  coming  for  a  sup-
 plementary  demand.

 Then,  many  hon.  Members  waxed
 eloquent  on  family  planning.  I  am  speak-
 ing  on  this  subject,  not  as  a  Member  of
 Parliament  but  as  one  of  the  women  in
 the  country,  and  I  say  that  this  should
 be  taken  up  on  a  war  footing.  I  feel  that
 the  incentive  that  is  provided  is  still  quite
 good.  But  we  should  not  look  at  it

 purely  from  the  point  of  view  of  incentive.
 I  think  every  Member  of  Parliament,  as  a

 representative  of  the  people,  should  go  to
 the  various  parts  of  the  country  and  carry
 this  programme  as  a  beacon  light  to  every
 nook  and  corner  of  the  country,  because
 there  are  still  people  in  this  country  who
 are  not  aware  of  the  significance  of  this~

 campaign.  We  should  take  it  not  as  a

 negative  aspect,  but  as  a  positive  pro-
 gramme.  I  am  told  that  every  time  a
 human  pulse  beats  three  babies  come  into
 the  earth.  We  cannot  allow  this  rate  of

 population  growth,  especially  when  40
 percent  of  our  people  are  living  below  the
 subsistence  level  when  our  per  capita
 income  is  so  low.  Because,  existence
 does  not  mean  satisfying  the  hunger  or
 having  two  square  meals  a  day.

 As  we  are  heading  towards  a socialist,
 classless  society,  W2ich  is  our  goal,  the  basic

 amenities  of  life  shculd  be  provided  to
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 tem.  As  such,  family  planaing  should

 really  become  the  flag  of  our  future  pro.
 Sramme,  because  with  it  is  linked  the  fotare
 of  the  country  Therefore,  I  am  glad
 that  some  of  our  younger  Members  parti-
 <ipated  in  the  debate  alerg  with  the  elder
 People.  All  of  us  should  be  united  in
 this  not  only  on  the  floor  of  the  House,
 Not  only  in  the  speeches  mace  here,  but
 We  should  hnk  this  programme  with
 every  Speech  that  we  make  in  any  partof
 the  country.  I  think  We  should  make
 भ  a  part  of  our  creed  and  mobshse  public
 opinion,  and  that  will  really  act.

 It  1s  sad  that  there  are  three  means  of
 fast  communication  1  you  Want  to  send  थे
 méssage  quickly.  The  first  as  the  tele-
 phone,  the  second  15  the  telegram  and  the
 third  15  tell-a-wiman  because  they  say
 it  travels  fast.  So,  why  con’t  We  tell  our
 women,  educate  our  women,  that  it  13
 an  their  larger  interest.  the  Woman  15
 the  mother,  sister  and  wife,  and  com-
 prises  about  50  per  cent  of  the  population.
 I  would  request  each  and  every  Member
 of  the  त्र  use  very  humbly  that  they  should
 make  this  part  of  their  programme.

 Apart  from  this,  there  15  a  musunder-
 standing  whch  may  hurt  this  movement,
 Which  I  would  certainly  hike  to  clarify.
 It  Was  raised  wth  a  very  good  and  objec-
 tive  purpose  that  if  We  are  asked  to
 reduce  the  population,  and  rightly  too,
 we  should  not  suffer  m  our  representation,
 Therefore,  1  has  been  ver}  clearly  latd
 down  sn  the  Statement  on  Pcpulatron
 Pohcy  which  the  hon,  Minister  of  Health
 Dr.  Karan  Singh,  laid  cn  the  Table  of
 the  House  on  16th  April

 SHRI  s,  M.  BANERJEE  In  the
 National  Apex  Body,  a  reSoluton  Was
 brought  forward  by  the  Labour  Mmmuister
 himself  increasing  the  granting  of  special
 leave  to  ladses  from  7  to  14  days  for  family
 planning  «  peranon.  May  I  know  whether
 the  same  concession  will  be  given  to  the
 Government  employees  also  ?
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 SHRIMATI  SUSHILA  ROHATGI  :
 Ido  not  kaow  wat  the  factugl  portion
 38  but  we  wall  consider  it.

 The  wider  question  of  family  ptan-
 ming  as  such  18  one  wich  concertis  sll
 the  Baneryees,  the  Rohatgis  and  the
 Bhattacharyyas.  So  it  bas  been  decided
 that  representation  in  the  Lok  Saba
 and  the  State  Legislatures  will  be  frozen
 on  the  basis  of  the  1971  census  until  the
 year  (2,001,  Therefore,  tte  foar  of  the
 Member  that  this  may  Fave  seme  effect
 on  the  represenation  in  the  State  Leg-
 4slature  and  in  the  Lok  Sabha  1s  unfound-
 ed.  It  has  been  mentioned  in  that  policy
 Statement  th  ६  the  census  figures  of  1881
 and  1891  will  not  be  considered  for  the
 purpose  of  the  Lok  Sabha  or  Legislative
 Assembly  seats  and  that  the  necessary
 consntutional  amendmerts  wilt  be
 brought  forward  durirg  १८  current  year.
 Appropriate  legislation  for  other  elective
 bodhes,  1t  has  been  said,  will  also  be  घान
 dertaken.  That  clarifies  the  posinon.

 Many  hon,  Members  raised  the  question
 of  the  handloom  industry  Next  to
 agriculture,  1  18  the  biggest  industry.
 Nearly  ten  mulbon  pecple  are  employed
 m  itin  the  rural  and  semi-rural  areas,  and
 naturally  Members  have  a  right  to  be
 shghtly  agitated  over  it.  The  handloom
 industr)  1s  noW  giving  us  ver)  good  foreign
 exchange.  It  has  been  incluced  in  the  20-
 poirt  programme,  and  15  treated  as  one
 of  the  priority  areas.  Special  emphasis
 bas  been  lac  co  See  !  at  1  gives  employ-
 ment  to  the  people  cencerne’,  Our
 handlocm  products  compare  Well  with
 those  of  other  countries.  The  Sivaraman
 Committee  wiuch  went  into  the  question
 has  mace  some  recommer  dations  wh  ch
 have  been  accepted  and  implemented.

 I  find,  17  immtenstve  cevelopment  pro-
 Jects  and  20  export-ortented  projects
 lccated  1  various  States  Fave  already  been
 approved  by  the  Goverrment  and  are
 being  implemented  through  प्रकट  State
 Goverrmerts  which  have  to  be  proyiced
 with  necessary  funds  in  order  that  the
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 scheme  may  get  going  without  any  1055
 of  time.  That  shows  the  sincerity  of
 the  Government  to  see  that  the  people
 of  the  lowest  strata  are  giving  employ-
 mnt  and  they  are  able  to  get  incremental
 income  to  meet  their  needs.

 |
 The  question  of  Tripura,  Manipur

 and  Assam  floods  was  also  broached
 yesterday.  The  rep  rts  about  flood
 damage  have  been  received  from  these
 three  states.  Some  provision  has  been
 made.  As  1  said,  during  the  Que  tion
 Hour  earlier,  this  morning,  accocing  to
 the  Sixth  Finance  Commissic-n,  relief
 measures  are  required  to  be  financed  by
 the  States  concerned  out  of  their  own
 resources  with  the  help  of  the  margin
 money  and  such  re-adjustments  of  the
 Plan  resources  aS  may  9८  neceSSary.
 All  these  things  are  before  the  Government.
 As  I  said  earlier,  if  it  is  necessary,  an
 advance  from  the  Central  assistance  will
 also  be  made.  A  Central  team  will  be
 deputed  to  the  States  soon  after  the
 necessary  request  from  the  States  con-
 cerned  is  received  because  that  is  neces-
 sary.  The  margin  money  allowed  by  the
 Sixth  Finance  Commission  to  these  three
 States  is,  Assam—Rs.  1°25  crores  :  Mani-
 pur—-Rs,  0°04  crore  and  Tripura

 Rs,  0°07  crore.

 I  think,  Samachar  also  featured  in  our
 discussion  teday.  Ithas  notonly  featured
 here  but  it  has  also  featured  in  the
 Non-Aligned  Conference  and  all  over  the
 world,  we  find  people  talking  about
 Samachar  and  the  good  work  done  by  it.
 It  apprceached  the  Government  for  making
 a  grant  of  Rs.  25  lakhs  during  the  current
 year.  I  find  that  a  sanction  has  been
 accorded  fur  the  grant  amounting  to  Rs,
 10  lakhs  to  Samachar  and  further  grant
 Will  depend  upon  the  basis  of  the  recommen_
 dations  of  the  high-powered  committee
 ‘which  has  been  get  up.  All  these  things
 are  under  consideration,

 I  think,  I  have  covered  most  of  the
 Points  which  have  been  raised  by  the  hon.
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 Members.  I  wuld  like  to  assure  them
 that  if  there  are  other  points  to  which  I
 have  not  replied  it  is  because  these  will  be
 conveyed  to  the  Ministries  concerned  and
 full  attention  will  be  given  to  them.

 Before  I  wind  up,  I  thank  the  hon.
 Members  for  their  participation  in  the
 discussion  on  the  Supplementary  De-
 mands  for  Grants.  I  would  like  to  ७०८८८
 humbly  that  this  is  the  time  when  our
 econ  my  has  made  a  break-thr  ugh,  that
 there  is  a  buoyancy  in  investment  climate
 and  that  there  is  a  faith  and  a  sense  of
 discipline  among  the  people  and  the  people
 are  determined  to  go  ahead  with  production
 to  make  a  better  future  for  our  country
 and  we  are  duty  bound  to  See  that  this  ele-
 ment  of  discipline,  an  element  of  ded  ica-
 tion  and  an  element  of  working  towards
 making  a  New  India  is  kept  up  with  all
 speed  and  with  all  unity.

 SHRI  NIMBALKAR  (Kolhapur)  :
 I  think,  the  hon.  Minister  has  missed  the
 most  important  point  to  which  she  has
 to  reply  and  thatis  whether  this  am  ount  of
 money  Waich  is  now  going  to  be  pumped
 into  the  market  is  not  going  to  further
 aggravate  the  inflati  nary  tendency  in  the
 country  ?

 MR.  DEPUTY-SPEAKER  :  :  30८  has
 explained  that.  It  iS  a  very  insigni-
 ficant  sum.  It  is  only  about  Rs.  130
 crores.  It  is  not  a  very  big  sumin  the
 context  of  the  waole  country.

 The  quesion  is  :

 “That  the  respective  Supplementary
 sums  not  exe::ding  the  amounts
 on  Revenue  Account  and  Capital
 Account  shown  in  the  third  column
 of  the  Order  Paper  be  granted  to
 the  President  out  of  the  Consoli-
 dated  Fund  of  India  10  defray
 the  charges  that  will  come  in
 course  of  payment  during  the  ycar
 ending  the  31st  day  of  March,
 1977  in  respect  of  the  following
 demands  entered  in  the  second
 column  thereof’
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 (Mr.  Deputy  Speaker]  The  motion  was  adopted.

 Parade NOS ge 32 7h 1h 25 The Demands for Supplementay Grant
 61,  65,  76,  83  to  85,  88  and  (General),  1976-77,  which  were  voted  by
 89.”  +  Lok  Sabha  are  shown  below—Ed.]

 आ

 सक

 Nane  of  Demand
 Goryeo dete

 I  2  3

 Revenue  Capital

 Rs.  Rs.

 MINISTRY  OF  AGRICULTURE  AND  IRRIGA-
 TION

 x  DepartmentofAgriculture  ग  म  20,85,000

 2  ~=Agriculture  .  60,00,00,000

 7  Departmentof  Rural  Development  ः  +  15,00,00,000

 MINISTRY  OF  COMMERCE

 14  Foreign  Trade  and  Export  Production.  1,000,  40,68,00,000-

 MINISTRY  OF  DEFENCE  }

 25  Capital  Outlay  on  Defence  Services  15  $00,000.

 MINISTRY  OF  ENERGY

 29  Ministry  of  Energy  3,578,000

 30  ©6—PoWer  Development.  ति  ः  न  32,00,02,000-

 MINISTRY  OF  EXTERNAL  AFFAIRS

 32  Ministry  of  External  Affairs  2  »50,00,000

 MINISTRY  OF  FINANCE

 38  Transfers  to  State  and  Unicn  Territcry  Goverr  ments  9540,73,000

 39  Other  Expenditure  of  the  Ministry  of  Finance  58,56,60,000

 DEPARTMENT  OF  REVENUE  AND  BANKING

 41  Departmentof  Revenue  and  Banking.  3545,000

 MINISTRY  OF  HEALTH  AND  FAMILY  PLAN-
 NING

 48  Family  Planning  .  ७  A  .  $»00,00,000  ae

 MINISTRY  OF  HOME  AFFAIRS

 अ  Department  of  Personnel  and  Administrative  Re-
 1.000 forms
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 I  2  3

 MINISTRY  OF  INDUSTRY  AND  CIVIL  SUP-
 PLIES

 61  Industries  1,000.
 MINISTRY  OF  INFORMATION  AND  BROAD-

 CASTING
 65  Information  and  Publicity.  .  1,00,00,000

 MINISTRY  OF  PLANNING

 76  Department  of  Science  and  Technology  2,00,00,000

 MINISTRY  OF  STEEL  AND  MINES

 83  Departmentof  Steel  o  550,000  7s28,79,000-
 84  Department of  Mines  6,00,000

 85  Mires  and  Mirerals  1,23,00,000  1,98,00,000+
 MINISTRY  OF  SUPPLY  AND  REHA  BILITATION

 88  Departmentof  Rehabilitation  46,00,000

 DEPART  MENT  OF  ATOMIC  ENERGY

 99  Atomic  Energy  Research,  Development  and  Industrial
 Projects.  1,000

 14.50  hrs.

 APPROPRIATION  (No.  5)  BILL,
 1976*

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FINANCE  (SHRIMATI
 SUSHILA  ROHATGI)  :  Sir,  I  beg  to
 move  for  1८४४०  to  introduce  a  Bill  to  au-
 thorise  payment  and  appropriation  of
 certain  further  sums  from  and  out  of  the
 Consolidated  Fund  of  India  for  the  services
 of  the  financial  year,  1976-77.

 MR,  DEPUTY-SPEAKER  :  The

 question  is :

 “That  leave  be  granted  to  introduce
 a  Bill  to  authorise  payment  and

 appropriation  of  certain  further
 sums  from  and  out  of  the  Consoli-
 dated  Fund  of  India  for  the  services
 of  the  financial  year  1976-77.”

 The  motion  was  adopted.

 SHRIMATI  SUSHILA  ROHATGI:
 Sir,  I  introducet  the  Bill.

 Sir,  I  beg  to  movef  :—

 “That  the  Bill  to  authorise  payment
 and  appropriation  of  certain
 further  sums  frem  and  out  of  the
 Consolidated  Fund  of  India  for
 the  services  of  the  financial  year -
 1976-77,  be  taken  into  considera-
 tion.”

 MR.  DEPUTY-SPEAKER  :  The-
 queStion  is  :

 “That  the  Bill  to  authorise  payment
 and  appropriation  of  certain  fur-
 ther  sums  from  and  out  of  the
 Consolidated  Fund  of  India  for
 the  services  of  the  financial  year
 1976-77,  be  taken  into  considera-
 tion.”

 The  motion  was  adopted.

 MR.  DEPUTY-SPEAKER  :  We  take
 up  clause-by-clause  ccnsideraticn.
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